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CENTRAL AbMJNISTRATIVE TRIBUNAL 
ERNAKULAM BENCH 

OA 2, 6.7, 8.7, 113, 1.26, 13 7, 181, 212, 266, 28, 
269,277,.281,.299, 300, 301, 302, 303, 31.9, 325, 

/ 326, 327, 32, 329, 331, 333, 3.44, 345, 346, 347, 
348, 350, 351, 352, 353 354, 355, 356, 357, 358, 
359, 362, 363, 364, 366, 368, 369, 370, 371,372, 
3 73., 3 80, 381, 38, 386, 38.8, 390, 392, 393, 394, 
39, 400, 404, 406, 413, 42,3, 444, 453, 488, 492, 
499, 507, 509, 510, 557, 566, 567, 580, 582, 601, 
634, 635, 791, 822, 88.0, 898, 904, 905, 939, 942, 

952, 1100, 1202, 1225 of2013. 

Thursday, this the 6th  day of March, 2014 

CORAM: 
Hoi'b1e Mr.Justice A.K..Basheer, Judiciat Member 
Hon'bte Mr.K.Georgc Joseph, Administrative Member 

0A29/2013 

1 . 	C.1-1. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath I -louse, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'l'.P.Latheef 
S/o Atteka 
'I'hiruvathapura, Ki itan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr. Shabu Sreedharan) 

V ers us 

Union Territory of Lakshadweep represented by 
the Administrator, Kavarathi Island-682 555 

2. 	The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Village (Dweep) Pan chayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

Applicants 



The Executive Officer 	
74 

 

Village (I)weep) Pnchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Principal 
Go:vernent Senior Secondary School 
K.iltan Island 
Union Territory of Lakshadweep-682 558. 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R.Rarndas (R3) 

2. 	OA 67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

Maisha.T. 
S. /o Kidavu Kornalarn 
Therjakka! House, Kiltan Island 
Uiion Territory of Lakshadweep-682 558. 

AbdullaA.P. 
,S/o Khalid 
Alirriapura, Kiltan Island 
Union Territory of Lakshadweep-682 558. 

<azi 
Sb yth Koya 
Puthiyatheldila 111am, Kiltan Island 

of Lakshadweep-682 558. 

Sayd,N1uhamrned Koya C.H. 
S/o,M uthkOya 
Chamayath House, Kiltan Island 
Uron Thrritory of Lakshadweep-682 558. 

Rareek Khai H.M. 
S/o Abdul Iehrnan 
Al iyar F-I:ous, Kiltan Island 
Uiii,ori Territory of Lakshadweep-682 558. 

(By Advocate Mi Shabu Sieedharan) 

Versus 

Applicants 

4. 

5 

Respondents 
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Union Territory of Lakshadweep represented by 
th Adriinistrator, Kavarathi Island-682 555 

2.Thëirtot of Panchayath 
Uhibp:Territbr.y of Lakshadweep 
Kavarathi Island-682 555 

The Chairperson 
Viliage(Dweep) Pan chayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island. 
Union Territory of Lakshadweep-682 558 

	
Respondents 

(By Advpte,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 	0A87/2013 

AbdulSalamP.P.,age43 
S/o Saidrnuharnmed 
Puthiyapura, Kiltan Island 
Lak s had weep. 

2 	Sajid Khan, age 33 
S/o Saidrnuharnmed 
Ktioheta ' J-Iouse Kiltan Island 
i 	i1 	riL,it: 

(By Advocate Mr.Pratap Abiaharn Varghese) 

Versus 

The Administrator 
jj:j on  Territory of Lakshadwee 
Kdvarathi -682 555 

Tti Director, Department of Science & Technology 
aihd'ieep Administration, 

l(avrath 181and-682 555 

3 	i\isionaf Offlcei 
OfTc of th Environment Warden 
Dertment OT Environment and Forest, 
Iilt.ii, slãnd, Lakshadweep-682 558 

4. 	1, he Claipeson, Village (Dweep) Panchayath 
Kiltan ls[and, Lakshadweep-682 558 

Applicants 

Respondents 



tf 

	

II 	 4 	 . 

4 	 - 

(By Advocate 	(Mi S Radhakiishnan (R1,2 & 3) 
(Mi R Rarndas - R4) 

4. 	OA113/2013:. 

I. 	Mthukoy T.P. 
Sb I<idäve H aji 

Thu uvathapuia, Kiltan, Lakshadweep 

2 	Sahh P 
S/Id Ibiahirn Haji 
Paridaia, Kiltan, Lakshadweep 

3 	 P.1K. 
S/6SUbair.A. 
Punnakkad, Kiltan, Lakshadweep. 

4 

AliMohamméd 
Sb Attaka, A.! iyar, Kiltan, Lakshadweep. 

Kurihikoya A.P. 
Sb Sayed Muhammed P.K. 
Aralka1pura, Kiltan, Lakshadweep. 

bdj1ia,A. 
76 Kidve T.T. 

Alidor1 L,.jKiltan; Lakshadweep. 

4ira'var 
Sb0 Shaik K.K., Palliyachetta, Kiltan, Lakshadweep. 

Sth4iC111., 1 

S/o M o hamned P. 
Chadiçura, Ii,jtan, Lakshadweep. 

hrnP 
$M M0-id  V, 
PaIyö1d Kiltan, Lakshadweep. 

 
io knhi I-Iaj i., Pallithithiyoda, 

Ki:!tn, Lakshadweep. 	 Applicants 

(By Advoci: Ms.Daisy I Daniel) 

Versus 
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I . 	The Administrator 
UniQn. Territory of Lakshadweep 
Kavarathi-682 555. 

2 The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

3 3 he Employment Officer 
Kavärathi, Lkshadweep-682 555 

 Director of Pachayath 
Department of Panchayath 
Kavarathi-682 555 

 The Executive Officer 
Village (Dweep) Panchayat, Kiltan.— 682 558 

 Horticul iural Assistarn 
Village (Dweep) Panchayat, Kiltan-682 558. 

(By Advocate: Mr.S.Radhakishnan-Rl ,3,4&5) 

5. Ok126/2O13 

I. Asadulla K.C. 
S /o Yousuff 
Kannichetta, Kiltan Island 
UT of Lakshdadweep-682 558 

 Kunhi.M. 
S/p Arnbukoya 
Manciummel, Kiltan Island 
UFofLäkshdd'weep-682 558 

 Nasar.K. 
Sb Mohammed 
Komalam, Kiltan Island 
UT of Lakshdadweep-682 558 

 Salèem P.P. 
Sb 	1-lamsa 
Puthenpura, Kiltan Island 
UT of Lakshdadweep-682 558 

 RafeekP.P. 
S /0 çhaidan 
uiathdura Ki itan Island 

UT ofalshda dweep-682 55858 

Respondents 
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6 	Kunhi K P 
Sb Pukoya 
KattmpalIy, K.iltan Island 
U. 6fLakshqaaweep-682 558 

7 	Abdul Kasim P V 
S/o Muneei 
PnfàhiveI i . Kiltan Island 

'UT of Lakshdadweep-682 558. 	 Applicants 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I. 	Uiion Territory of Lakshadweep represented by 
the Administrator, Kavai athi Island-682 555 

2 	The Di.'rktor of Panchayath 
Union Feiiitoiy, of Lakshadweep 
Kavaiathi Island-682 555 

The Chairperson 
Villae(Dwee) Panchayath 
Kiltan Island, Union Territory of Lakshadweep-682 558 

The lixecutive Offlcer 
Village (Dwecp) Panchayath 
Kilta Island, Union Territory of Lakshadweep-682 558 

The Environment Warden 
Departmeit o fEnv ironment and Forest 
ZonalOffce, Kiltan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (RI,2,4 & 5) 

OA I37I2O3 

I. 	Jalaludhen K.K. 
Sb Shaik Pooyalap 
Poovalap HQuse, Kiltan Island, 
UI' fLakhaweep-682 558. 

2 	QQiUl IslTi CH 
S/è 11lal6S 
Ksli'oda, Kitn Island, 
U]' of Lakshadweep-682 558. 

. 
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Ibrathulla T.K. 

'i3)rka1HIouse, Kiltan Island, 
U'] 	:Llshav6ep-682 558. 

'Aneerali A.P. 
Sb S'ed Mohammed 
Arakalapura House, Kiltan Island, 
UT of Lakshadweep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda 1-louse, Kiltan Island, 
UT ofLakshadweep-682 558. 

6 	Syed Mohammed Koya K P 
Sb Mohamixied 
Kanj"i.pur'a HOuse, Kiltan Island, 
IJ1T of Lakshadweep-682 558. 

7. 	Kasimkoya C.H. 
S/o Muthu.koya 
Ammipura 1-louse, Kilian Island, 
IJI.QfLakshdweep-682 558. 	 Applicants 

(By Advocate Mi Shabu Sreedharan) 

• 	Versus 

Union Tei1itoiy of Lakshadweep repiesented by 
ti Adriihisti-ator, Kavarathi Island-682 555 

The ire'ctor 1ofPanchayath 
Union Territoty of Lakshadweep 
Kavarathi Island-682 555 

The qbaftpron 
Villág LUwe'p) Panchayath 
Kiaii JsI nd,J. nion Territory of Lakshadweep-682 558 

4 	ThexecutivOfflcei 
Villaë (D') .Panchayath 
Kil1slandE.Jnion Territory of Lakshadweep-682 558 

5. hessistiitEngineer 
Electrical' Sub Division 
Kiltan island 
Unon Territory of Lakshadweep-682 558. 	 Respondents 
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(By Advocate Mi S Radhaknshnan (R1,2,4& 5) 

7. 	d:!8ii20i3. 

I. 	SadakathulIä.A, age 38. 
Sb Kunhi Ahammed 
Ajri'ad House:, Kiltan Island 
La k shad wee p 

2 	Nat arulla P. 1 , age 26 
S/o ,Kunhi 
Pa1tithithiyoda House, Kiltan Island. 
Lakshadweep. 

(By Advocate: Ms.D'áisy I. Daniel) 

App! icants 

Versus 

The Administrator 
14iion Territory of Lakshadweep 
Kavai'athi-682 555. 

2. 	The, Chairperson 
V,illag (Dweep) Panchayath 
K1ltab.682 58 

3.ire'i.bf' Pnchayat 
Qeaint: of Panchayath 
Ka'arathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

8. 	O.A No. 212/2013 

P.P. I-Iavvab, Wbo. Abdul Salarn 
Labourer, Agricultural Department, 
Ati Eland, Rsiding at Pallipuraii -i House, 
Unih Teii itOiy of Lakshadweep, 
AgiIs!aidj 

(By Advbce: MrK:.Jaju Babu) 

Versus : 

I. 	The Director:of Agriculture 
Union Territory of Lakshadweep 
Ka'araui Island - 682 555. 

Respondents 

Applicant 
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•2 . 	TheAdministrator 
Union TrritOr' Of Lakshadweep 
Kavaratti Is!n,d - 682 555. 

(By Advocate Mi S Radhakrishnan) 

	

9 	0A266/2013 

	

1. 	Sabfr.A1iK 
Kuriyathiyocia House, 
Kiltan Island. 

	

2. 	C.P. Firoz 
Chenimanarn Paul House 
Kalpeni Is!anL 

J. K.P. Cheriyakpya 
Karuppathapura House, 
Kalpeni Island. 

 iVl.C. Jaffer 
Pakkipura House 
Kalpeni Island. 

 Habsa. A 
Alikome House 
Kiltan Island. 

 A.P. Naseerna 
Aynapura House, 
Kavaratl3i Island. 

• (By Ad oca : Mr. J< . B .  Gangesh) 

Versus 

I. 1,the,  Adminitrator, 
• dminis&atioi of the Union Territory 

bfLakshadweep, Kavarathi - 682 555. 
2. Fhe Director (Services) 

Administration of the Union Territory 
of Lakshadweep (Secretariat), 
Kavaraui - 682 555. 

3. Departmrit!q Environment of Forests 
t.)nioi Trrito'y, of Lakshadweep, 
Kavai'athi 4- 	2 555. 

Respondents 

App! icants 

Respondents 



• 	 : 

Qd 	 10 

(By Advocate:; Mr. S. Radhakrishnan) 

10 	OANo 268/2013 

M Nooiu! Aineen 
S/o. 	Sayed Mohammed 
Mulayam House, Agatti Island 
Union Territory, Lakshadweep 

2. 	B.M.MansObr.  
Sb. Late A.C: Mohammed Jalaluddin 
l3harkath Manzil 
Agati Island, Union Territory 
Lak shad weep. 

(By Adyocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Un ion Territory bf Lakshadweep, 
Kavarathi - 682 555. 

The Director of Panchayath, 
r)eprtment of Panchayath 
Kavaratti 682 555. 

Diréctbr of'Scipnce and Technology 
and EnvirprneriI, 
Union 	r' pfLakshadweep 
Kavatathi 682 555 

Director (Lboui & Employment) 
Kavárathi —682 555. 

Special Offie 
Village (Dweep Panchayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

	

II. 	0A269/2013 

Ahamiied Basheer AC., age 32 
S/o T.'Ounjs 

Island, 
Lakshdej. .. 	 . 

(By A 	cateMrshous Kuriakose) 

Applicants 

Respondents 

Applicant 



The Employment Officer 
Kavàrathi, Lakshadweep-682 555. 

Director of Pnchayath 
Department of Panchayath 
Kavarathi -682555 

The Executive Officer 
Village (Dweep) Panchayath 
Kiltan-682 558 

Ijoi'ticiltural Assistant 
Village (Dweep) Panchayat, 
Kiltan-682 558. 	 Respondents 

(By Ad'ocate: 	(Mr.S.Radhakrishnan (Rl,3 & 6) 

12. 0A2777261 

D/o 
Nambiham House, )Kiltan Island 
Lakshadvdp 	 Applicant 

(By Advocate Mr,Gràshious Kuriakose, Sr.) 

Versus 

I. 	TH Adniinistor 
UTLaksFthdeep Kavarathi-682 555. 

2 	bu etO pf ànáhayath 
Depaiçhènt 3f Panchayath 

555. 

3. 	eiv 'Oficr  
'VIl!ge(Dweep) Panchayath, Kiltan-682 558 



. 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chetlat. 	 Applicants 

(By Advoate: Mr.rashious Kuriakose, Sr. & M.Daisy I Daniel) 

Versus 

I. 	TbAdministiator 
UF of Lakshadweep, Kavarathi-682 555. 

2. 	Director 
Sciérice & Technology 

hçtlat-682 556 

3 	Dictor o11nchayath 
Rural Development Department of Panchayath 
Chetlat-682 56. 

Chrp 1erspn. 
ViH'ge'(Deep) Panchayath 
Chet 1 at- 682.55 5. 

AddI. Su Divisional Officer 
Chtlat-682 556. 

Junior Scienti fic Officer 
Chetlat-682 556. 

Accounts 0ffir 



I 

2. 
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A.T. Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiyá Pandaram House 
Kalpeni Island'. 

5 	C P Nooijehan 
Chruna0amP11i House 
Kalpeni Island 

6 	A.K. Beebi 
Arakkala 1duSe 
t(aleni Island. 

7. 	M.P. Mohammed 
Mullipura House 
Kalpeni Island. 

(By Advocate: )Vllr. K.B. Gangesh) 

Versus 

1 . 	ThcAdrninistator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director (Services) 
Administration of the Union Territory 
of Lakshadwp (Secretariat), 
Kavaiatti - 68 555. 

bartnnt of Agriculture 
Unin Terriry of Lakshadweep, 
Kavarathi 682 555. 
Rprsentd by its Director. 

(By Advocate: Mr. S. Radhakrishnan) 

Applicants 

Respondents 
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. 

115. 	OA 300/2013 

B.Koya, age 42, 
S/o Bammad, Bilutheth House 
Andrott Island. 

B.Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

K.K.Mohammed Basheer, age 49 
S/o Nalla Koya, Karakunnel House, 
Andron Island. 

4, 	P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

M.P.Pookunhi, age 50 
S/a Khader, N/Iatharapura House, 
Andrott Island. 

M.Bampathi, age 50, 
S/a Asainar, Kakkett House, 
Andrott Island. 

C.Mohammed Kasim, age 44; 
S/a Koya Kidave, Chettathada House, 
Andi'ott Island. 

K.P.Mohamrned Yaseen, age 33 
S/o Nallakoya, Kattupra House, 
Andrott Island. 

T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattarnpokkada House, 
Andrott Island. 

B.Mullakoya,age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

I I. 	P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andi'ott Island. 

12. 	A.Jamal, age 48, 
S/o Abdulla Attalada, Aliyathara House, 
Andrott Island. 
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A.Moharnmed Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Andrott Island. 

L.Khadeejomabi, age 47, 
D/o Buhari, Lavanakkal I-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Andrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o UkiKas, Aliyathara, 
Andrott Island. 

T.B.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andrott Island. 

P.N.1-Iakeem, age 48, 
S/o Siddique, Pudiya Nalarn, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Komalam Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kolikkat Neduvilakarn, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Androit Island. 

K.C.Mohammed Hussain, age 39, 
S/o.Sayeed Ismail, Kánnichetta, 
Andrott Island. 

P.P.Hamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 



V 
	

. 

M.P.Khaleel, age 37, 
S/o Assainar, Matharapura House, 
Androu Island. 

P.P.Hassan, age 41, 
S/o Abdul Khader K., Perumpally House, 
AndrOtt Island. 

P.M.Thajunnissabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott Island. 

L.Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Androti. Island. 

I-l.K.l-Iussain, age 35, 
S/o Pookunh i, Halookakkada House, 
Androti Island. 

M.P.Mohamrned Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn I-lo'use, 
Androti. Island. 

K.Mohamrned Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyammada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott Island, 

K.K.Mohamrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andrott Island. 

AJsheed Khan, age 39, 
S/o Sayeed Ismdll, Aliyathara I-louse, 
Andioli Island 

35 	K Abdul Salarn, age 33, 
S/o Muthukoya, Kannathimmada House, 
Andrott island. 

36. 	K.K.Anwar I-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 



HO 	 17 

P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott island. 

T.M.Mohammed Aiiyui Akbar, age 32, 
SI/o Basheer, Kakachiyapura House, 
Androti island. 

Basheer Karakunnel, age 41, 
S/o Sayeed Mohammed A.C., Karakunnel House, 
Andrott Island. 

Ubaidulia, age 29, 
S/o Seethi, Bappathiyada I-louse, 
Andrott Island. 

P.P.Moharnmed Farook, age 37, 
S/o Pookunhi Koya, Theldia 111am, 
Andrott Island. 

M.M.Sayeed 1-lussain, age 27, 
S/o Sayeed Koya, Moosankakkada House, 
Andrott Island. 

M.C.I-Iammedathbi, age 37, 
D/o Yousaf, Mylachetta I-louse, 
Andrott Island. 

Doulathabi, age 33, 
D/o Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
D/oJ\4ohammed B, Aliyathara House, 
Andrdtt Island. 

46 	K IPookunhi Koya, age 36, 
Sb Yacoob, Kolikkatt House, 
Ahdrbtt Island. 

47. K:Dervesh Mohammed, age 36, 
S/p Sa:yeed Mohammed, Kachashada House, 
Andrott Island, 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 
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The Administrator 
Union i'erritory of Lakshadweep 
Kavaratht -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
Lakshàdweep, Kavarath i. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

Village (Dweep) Panchayat 
Androth Island represented by its 
Executive Officer. 

IaisaI Ameen 
S/o Pookoya N 
Achammada House, Androth. 

Mohammed Shamsheer M.K. 
SboI3hesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

Nouhakhan M.K. 
S/oed Koya 
Mayamkakkada I-louse, Andi 0th 

Mohimed Kasim P P 
Sb Kidave, Palathupia I-louse Andioth 

Abdül Akbar 
Sb 	ibair 
Pariclh Puthiya Pura I-louse, Androth 

Mujeeb Rahman 
S/o lbrahim 
Al lyathara I-louse, Androth 

12 	Slia)K T.  
q 0  Iasim Koya 
1..wji1mathi I-louse, i-\ndioth 
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Mohammed Hassan 
S/o Kunhi Koya 
AyeParnada House, Androth 

Mohammed Abdusalam T 
S/o Abusala 
Thechéri House, Androth 

Muhammed RaE 
S/o Nalla Koya K. 
Poodarnkakkada House, Androth 

Muhammed Kassim 
S/o Koya 
Shaikkinte Veedu House, Androth 

P.P.Koyamma 
S/o P.K.Kidave 
Palathupura House, Androth 

Muharirned Khaleel 
S/o Abdulla 
A1iyahara House, Androth 

Muhammed Basheer C.P. 
S/o Abdul Khader 
Cherikkal Puthiyapura House, 
Androth. 

(By Advocate 	Mr S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

Respondents 



16. OA301/2013H 

1. 	Atakoya T.Y, age 44 
S/0 KbyaThankgal.T, 
'1 hailath Valiyakkattu 
Androth Island 

2 	Sayecd JKoya, age 43 
S/o Ko) Kid.v1e Aliyàthara House, 
Androth Island. 

Mohammed, age 54 
S/o Shabari, Biriyammada House 
Androth. Island. 

Yousai, age 60 
S/o Ahammed, Kandalath House, 
Androth' Island. 

5 	Muj eeL Rehman, age 35 
S/a Koya, Kai achetta House, 
Andioth Island 

AbduJasar;age. 38 
S/o:i\JalIa Koya; Kunnashada House, 
Aidroth IsIaid.. 

Mohaiimed l3asheer, age 37 
S/a Yacoo.b, \liyathara I-louse,. 
Androth IsIhd. 

Slihaud. age 35 
Sb SayeeaKoya Pa , ndath Puthiyapura House 
AiiothId! 

Pookb,'a, age 44 
S/oKoyamma, Mayarnpokada I-louse, 
Andrbi.h Js1an. 

NouI1, age 43 
S/o .Koyaniiia 'Koya, Thacheri House, 
Androh Islariçl. 

Asiia,e37 
S/oethi,i'hcheri Moosathada House, 
A'nd.i:oth Island. 



- 	 .. 	 2t 

IJassan, age 30. 
/6Jamaludheeh, Kadiyarnmada House 

Ad!i1s'1frd. 

Mohaned Raféek, age41 
S/b A'shornrnabi, Bilutheth House, 
Androth Islan:d. 

Jalal, age 37 
S/a Kunniseedhi, Palath.upura House, 
Androth Island. 

Farook, age 49, S  
S/a Koyamma, Pochalam House, 
Ahdroth Islarid. 

AbcIul Ha'ssan, age 5 1 
$/p Abdul Khader, Karachetta House, 
Androth Island.. 

Koyà, age 48 
5/a Sayed Mohammed, Thacheri Moosathada House, 
Andrath1nd. 

Basheer,age7 
$/o.Tidaye, Moodampura House, 

hdroth, tsland. 
/ 	.. 

 Muhamnd 1-Tussain, age 42 
S/ô Hnea,'Azhikakem Pura House, 
Adt1i Isla'nd 

Jabai-,'age3 
S/a NaIi Ko, Kunnashada House 
Androth Islahd. 

146harnrned Lyaudden, age 33 
$/oSayced Mhammed, Neelathupura House 
4droth Jslahd. 

Iabbedag 
/c S 	U ied, Kunhali House, 

23 	8hau1 iame, age 33 
/o jKidave .Pdodarnkak.kada House 

Ard'rt.h Is1ard. 

24. 	R.iad BeeIi age 46 



A 

Sideeque)age43 
Sb Kidave, Mod iyothada I-louse, 
Androth Island. 

Shanavas, agd 33 
$b Kunhi Koya, Pochalarn House, 
Androth Island. 

Pookrnhi, age 50n 
s/a: IK'iaveAliyathara House, 
Andi Qft  Is and. 

 
8/6;136:k'A`r.i,l Aanakar House 
Androth Is1ahd 

I1Iys, age 36 
S/a Hamza Kàya, Aliyathara House, 
A11d1oth IslarL 

Mohammed 3sheer, age 39 
S/ Sayed' l43harnrned, Aliyathara House, 
Aidoti Is1and. 

34 	ohanedfi, age 33 
S/a Sayced Isithi1, Aliyathara House, 
1t.I liii 	 I 

35 	hci iya Koya, age 46 
S/a Nader, Matharapura House, 
Androth Isla. 

ii 
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136 Mohammed Saleem, age 33 
S/:o;Kyànna, Kannipura House, 

• AiidrothIs1and..I 

Siam suddeen, age 33 
Sb AbdulKadei, Belichetta 1-louse, 

• Anroth Is1d. 

Kunhiseehi,ge4.7:':.: 
S/a Aboo Sala, Lvhkial I-louse, 
Androth, Island.. 

.acoob, age 45 
S/a Sanddeen Kunnashada House, 
Androth Islarki. 

Abdul :J a bbar , age 38 
S/a Sayeed Mohammed, Kannichetta House, 
Androth island. 

Jnal, age : 
SIoSayec Bkri, Bidumkattu Bilutheth House, 
Andoth Island 

	

42 	ubaid, age 39 
D/o ,Sayeec BUkai 1, Thachei i B iyyada, 
Andioth Island 

43. 	SajiiaBeuii, age 29 
D/oNallakoya, Lavanakkal House, 
mfldrQh Islai;id. 

	

44 	Shahanas feegurn, age 28 
1)/a KunhiKo'a, Lavanakkal 1-louse, 
Andioth Island 

	

45 	Siyacl ;Ihn ge 32 
S/9 Po1oktin 6 i, Rahmath Villa, 
Andioli Islaid 

	

46 	iamuddeh P T .T, age 33 
S/a Nasai, Chodath House, 
Andioth Island 

47 	Iqbal,agc42 
S/p Ybusaf, p,dararn House, 
Andioth Island 



'1i 

JIassan, age 39 
S/o Sayced Bukari, Matharapura House, 
Androth Island: 

Mohammed Saleem, age 38 
Sb Yoüsaf, Thailath I-louse, 
Androth Island. 

MohammédM.usthafa, age 36 
Sb Pookoya, 'Neganmàd.a I-louse, 
Andi'oth Island. 

Koya,agc36 
S/,o Attakoya, Mathil House, 
Androth I1and. 

Kamil, age 41 
S/a Muthu Koya, Palathupura I-louse, 
Androth Island. 

jiF, age 30 
S/a Seet.hi Koa, Lavanakkal House, 
Androth Island. 

Skariya, age 32 
S/o Muthikoya, B i lutheth I-louse, 
Androth Island. 

Salih,age 37. 
S/.o K unikoya,Aynarnada 1-louse, 
Androth Island. 

Ra h  m thu 1 la' age . 31 9 
Sbo Siddeeqj Bilutheth I-louse, 
Androth Island. 

Mohammed Aslam Naser, age 40 
S/a Sayced Mohammed, Palliyet I-louse, 
Androth Island. 

Sayecd Mohammed, age 42 
S/a Kasimi, ichadapurakattu 1-louse 
Androth IsIaid. 

Abvai1ussaii age 29 
S/o Po.okoya,Ktnnashada I-louse 
Androth Island. 

. 



MujeebRehrnan,age37 
Sb Sayeed Buhari, Karakunnel House 
Androth Island. 

Nhuiel K, age 33 
S./b 1'Jattaya Koya, Cheriyadam I-louse 
Andth Island. 

65 	AdI arnad, ge 45 
/b i6);ai1a Karakkada House 

Androh lsldnd. 

Shamsu Shiimoos, age 34 
SboCheriyakoa M., Pentarnvilapura House 
Androth Jsland. 

Moharniiëdbdul Naser, age 308 
S/c JaleeF NLKottiathattu House 

68 	Mo1aindthahulla, age 33 
So Koyamakoya, Nallal House 
Aidioh Ifd. 

Ibrahillah, ge3O 
Sb 1unhisethi, Perumpalli 1-louse 
Androth Island. 

Riyas age 
S/a Shaik,Ko'a P.S., Pentambelipura House 
AndrothLslaid. 

 
S/p Kic1av P P , Pandathu Lavenakkan House 
Andioth 1s1ahq 



	

rj7. 	. 

O R  

72 	Rahmat, age 42 
Sb Pookutty M , Math ii House 
Andioth Island 

73 	Mohammed Hassan, age 37 
S/o ayecd Mohammed, Achammada House 
Andi oth Island 

74 	Shamsudeen, 'age 32 
S/ôMuthu;Kóya K., Nellai House 
Androth Island. 

Mohammed Naseer, age 28 
S/p.Muharhmed, Pentamvelipura House 
Añdroth Island. 

Raulath Beegum, age 29 
S/o Thangakoya, Arathupura House 
\nd.roth Island. 

Fathahuddèen, age 38 
S/o)KidaveU.K., Makket House 
Androth.1land:i 
'I 

78 	Badàiul Mune, age 32 
Sb Abdul Khadei, Moodarnpuia House 
Andioth Island 

79 Mohammed Mustafa, age 33 
Sb Ahammadiya, Jaba!puia Housei.
Andi oth Island 

80 	Mohammed Iasim, age 47 
Sb00 Kidavc 1 'V K Makket House 
Andi oth slai?d 

I 	 / 

81. . ivi;ohin. ciboosaIih, age 40 
Sb SayccdvIohammed, Bilutheth House 
An dr oth Island 

82 	Kunhiseethi, ge 47 
Sb Yousaf, Methaiapuiakatte House 
Andioth Islard 

83 	Hamsa Koya, age 42 
S/o Ahâmmd Makkett House 
Andioth Islarid 

...:. 

Ll 



Basheer, age 55 
1'hacheri Moosathara 
Androth lsand. 

Mohammed Farook, age 33 

	

• 	Sto Nallakoyaç.L., Tharampalli Makket House 
Ahdroth Island. 

Abdoa1ih a3l 
S/p S1aik KQS'ä,Moosakada  House 

ridrqth Iiand. 

	

• 90. 	Sa1cm, ae 
S/oSeethi, Krakunne1 House 
Andrhth tslard. 

Mohammed Kasim, age 33 
S/o.Sacd Mohammed P.C., Pathada House 
Ai]dotb Jsld 

I I 
• ii 	 • 	

0 

age 44 
S/o KidayJ' ','Lavanakkal 1-louse 
iot1k: 

Mb1ined Tüssain, age 41 
S/o ayeCd Imai1, Kandalath 1-louse 

	

• 	Androth IsInd. 

Sabir Khan, age 33 
• S/o Koyan1Takoya, "Thattampokkada House" 

Ahdrofh Island. 

 
Bukari, Podamkakkada House 

• 	Ardi& slhd. 
• 



96 	Akbai C , age 33 
So Attakoyd '1< Edayakkal House 

th Ls1lahd 
:. 

I 	
( 

97 	Abdu1VahaIage33 I  
/o Thangakoya? , Kuncha1i House 

Andioth Island 

98 Mohammed Musthafa, age 42 
Fdayakkal House 
Aridroth Island. 

99. Navas, age 25 
S/o U.t.issairi,Jhahira Manzi! 
Andbth Island: 

1 00hanavas, ag33 
Sb Shaiafudeen, Mathi! House 
Andoth Island 

1 0 1 Hassan, age 33 
S/.o. Seethi M, Lavanakal House 
Andioth Island 

102. MOhaiiiitiedBasheei', age 42 
Sb Ypusaf, N&lal House 
Ahdr.oth I.s'land. 

103 S1iarnuleeri,'age 36 
S/Iafla J(ya, Kunnashada House 
Ath.ts I an d .  

It 

104 Zauiu1 Abid, age 26 
Sb Kidave K , Palliat I-louse 
Andoth Is1àhd. 

Muthu Koy.aae 39 
S/o Jinhi.Sehi, Makkette 
Andioh Island 

Jylohammed Mukhbeel, age 30 
S/p JKoyam mkoya, Kerakkada House 
Andioth Isln 

107 	hamusuden-i, age 27 
Sb Koya Kidave M P , Pandathupura House 
Andioth Islard 



112 Kidavu,ages9 
S/o.Jrjb, Mkkàt House 
Andioth Island 

113 Mohammed Salahudheen, age 26 
S/o .  Koya I P , Kandeth House 
Andioth Island 

114 MohaiiedShakeei, age 22 
Sb Kunhiseethi, Makket House 
Andoth 1]d 

115 Moamrne Altha age 24 
Sbo, Jamal ?  Mayornpokkada House 
Andioth Island 

Abdu1Gáfoo,•age28 
StoNal!akoya T, Bappathiyôda House 
Androth Island., 

N4ohammed Yathiya Khan, age 23 
8 /613ashè6r K Mathil House 
Andioth Island 

118 NllKbya, age 39 
Sb Khadei P PC, 
Andio?h Island 

119 Kunnikoya,age35 
S/o Ahmed, fonnikam House 
Andioth Island 



120 Zainul Abid, age 41 
Sb Assainai N P , Kandalath House, 
Andioth Island 

121 Mohammed, age 50 
Sb Abdul Khader, Kaval Chetta House, 
Andioth Island 

122 AbuNasii,age36 ' 
Sb S iddique, Kunnashada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
Sb Musthafa, Apimelam I-louse, 
Androth 1s1and. 

Koya, age 37 
S/o Sayeed Mohammed, Lavanakkal House, 
A ndroth Is! and. 

Mohammed Rafeek C.P., age 38 
So Sayeed, qherikkal Puthiyapuram 
Andi:oth Island. 

Mothhiedafek, age 40 
Sb •Uas, i3ihutheth House, 
Androth Island. 

Mukbecl ge 28 
S/o Majeed I;., Perumpalh House, 
Andi'oth Island. 

IasheedKhh, age 33 
SAJ Ndavc A., B iyyadachtta House, 
Andrqth tsi-ind. 	;. 

age 31 
SboPpbkuU1yKünne1 House, 
Aidiot1i.Islaid.. 

Rahmthu1lah, age 31 
S/o KbyarnrnaK.P., Bappathiyoda House, 
Androtii Island. 

Mohammed Kasim, age 30 
Sb. Nallakoya; Iennashada Rouse, 
Andro{h 1sft6d ;.. 

, 	C.. 



 

 

 

• 	135.• 

136. 

• 	137. 

 

 

 

 

 

 

• 	 • 'r: 

Mohammed I azal, age 38 
Sb Kdave M P , Kandalath House, 

	

Androth Island 	4 

Moharnmed Ab1uI for T M , age 38 
S I N1akya Tharap thy Makket House, 
Andrøth Island 

13- 

t 	 ( 

Jaiñal, age 57 
S/OKidave,.Poovadakkattu House, 

	

Androjh 1s1and 	• 

Mohammed Saleem, age.31 
S!o.flassan Kunri, KeyiyOda House, 
Androth Island. 

koyamrna,ae 47 
S/o A boo Saleh,Kavalchetta House, 
Andioth Island 

f1ida'athulla, age 38 
Sb Koyarnma, Karachetta House, 
Aàroth Island' 

Abdu1AeKhan, age 41 
S/o.M.ohainied, Birayammada House, 
Andioth Island 

Shainsuddleen, age 32 
Sb Sideeque i M I , Pazhayakamkattu House, 

	

Aidioth Islahd 	I  
I 

âs1e 	1arIi. age 33 
So Ammelam House, 
Andidth Island 

NlIakoya, age 50 
S/o Ahamed P 0 , Matharapura House, 
Andoth Island 

I 1anza Koya, age 43 
Sb Kidave B,Aliyathara House, 
Andioth Island 

M edrkf ssa1n,  age 28 
$/ Itha 1y111? , Ammelam House, 
ts. tndoth Is and' 

' I  
hi 



144 Sayeed Jsmaij,alge 58 
Sb 1Adul1a P P, Pi.idarnkakkada House, 
*idiLs1aI 

I 	 9 

145 Amjath Khan, age 28 
Sb Bunlyarnin, Arnmelarn House, 
Andioth Island 

146. MbFiammedIq1, age.8 
S/o Nallakoya,, 1 eru thpa1l y  House, 
Androth Island. 

147, 1odknni,.ge 6 
5/0 Yousaf1-Taj Bappathiyoda House, 
Andi oth Island 1  j. 

148 Moharnned asheei, age 38 
Sb Kidave A , Mayarnpokkada House, 
Andioth Island 

Che.riakoya age,36 
S/o Kunhikpy. j?., Thacheri House, 
Androth. kland. 

iiasèei idbeeri 	..S.P., age 28 
/o Abdul Khad r F, Karachetta Sarommapura House, 

Andioth Island 

151 AbdKyoo, age 41 
S4 SyedBuhaii M , Kunchali House, 
'iaiiiia. i. 

152 Liyabdiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
u'idQtIl I1ar . 

153 Kunhihi, ae 46 
S/o Kadei,Peiurnpalli House, 
Andioth Island 

154 Pathurnrna1, ge 52 
K1o'dmiiakoya, Kolikkattu Naduvilkarn House, 

Andioth Islar\d 

155 
Dbo 1-Iarnsa Koya, Aliyathara House, 
Andidth 1,!arid 

. 
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156 Scetlhi,age6o 
S/o Assaitai, Pachanal House, 
4Aridioth Island 

157 Sadakkathulla, age 34 
Sb 	Buhaii V K , Chettapokade House, 
Andoth Island 

/ 

158 Bashcei,age40 	
; 

Sb 	Say:eed:K., iünrahada House, 
A ndroth Island. 

 4o1aminèd K.uraishLage 25 
p:$ayeed.Mohairned, Karakunnel House, 

AidrOth island. 

 Sage 
Sb 	KftIave 1K.., Kunnumpura House, 
And roth Island.. 

 Mohamnied Ra 	age 31 
Sb, H.a.inza.Koy 	K., Pathurnrnapura House, 
Andioth I sland 

162 Zinu1 Ad, age 26 
5bo,,Nà11akoya k C ,Palliyat House, 
Andrdd Island 

163 AbdlJabbai 	age35 
S 	n /o Kuni Seethi, Makkett House, 
Andioth island 

164. jed Mohained, age 54 
Sb 	Kidavu, Poovadakkattu House, 
Andioth Island 

165 Attabi, age7 H 
D/óOucf.jK P , Thacheri House, 
And.ioth iIpd 

166 

........... 	.• 	 . 

I3a1kcs, agei3/ 
D/o Koyan nikoya P , Thacheri House, 
Andioth Island 

167. YakOob., ag ; 40; 1: 

S/o Kidavu K, Ammelarn House, 
Andioth Island 



. 

68. Mohaiiimé Rafee, age 42 
Sb Koyarhmakpya, Mayampokkada House, 

Androth Island. 

169. Muflakoya, age 47 
S/O. Majeed K., Lavaiakkal House, 
Andrbth I:sjand 	.:. 

170.Pookunhi,age46 
S/o Kidae P., Amnlan House, 
Andoth Island. 

171. Mohammed Kasirn, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island.. 

I 72 Kadeej, age 5,1 
1)/o Kidave l., Thacheri 1-louse, 
J\ndroth lslabd. 

173. MuilaFi,age4 
Dbo .Kic1av,B., Palathupura House, 
Androth Ildid 

174 Man700i Ali/yeedPP,age25 

Sb Jyl .P.FaJhu1lah, Purathikkatt Puthiyapuram, 
Androt Island. 

A1iAkbarK.;ae25 
Sb :Ch1 yak 0 , Kannathimada, 
Androth Island. 

N61amnibda1eem, ag33 
Sb Sbaikpyp.,1unha1i House, 

AdtlIJlapd; 	 Applicants 

(By Advoa1 	BGangesh) 11  

S 	 Versus 

1; 	ihe Adminirtor 
Administratib of the UT of Lakshadweep 

Kavarathi 6g2 555 

2. 	Departrneni o4griculture 
UT oil akshad*ep Kavarathi 682 555 
rcpresQntp b is Director. 

3 	Diieto 	aats 

II) 
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. Depaitiiient oN?anchayats 
dmiui.istation bf the UT of Lakshadweep 

IatvthF82 	55 
*Ii 	 •.; 

1 	1!i 	I 

4 Vil1e(DSeep Panchayat 
14ndi othIs1indi , represonted by its 
Executive OfTicei 

(By Advocate Mi S Radhakiishnan) 

17. 0A30212013 

I. Jailer, age 35 . ... 
S/o Babuj.an, Pajinetheçhetta House 
Amini 1land. 	. 

2 Faiooue,age33 
Sb 	Khade( ?  Kulandarn I-louse 
/mini lsland 

3 Abulla Koya, age 50 
Sb Aukoya, Mahka House 
Amini..iSIahd. 

4. NiHakoyá,äé4O 
S/o Abdulla Koya, Puthoya Kanniyarn House 
Amini Island 

5 AliMohrnrned, age 47 
Sb Moharind, Kombam House 
Arnini iIanL 

6 
....................................... 

Slai audhei, age 36 
boKi 	

ti. 
	House 

Amini sland 

7. 	JbbrP.0 age 36 
Sb: Chri':a Ko)/a, Purakkachetta House 
Amini Island 

8 	Yousal, age 36 
Sb Kadei Beliyachadachatta House 
tn'iin 11and 

; 

9 	N461 i(oyge  33 
Sb 1Sayeed Slheikoya, Marnpui am House 
Amini Island 

(By Advoèate 'Ir K B Gangesh) 

Respondents 

Applicants 



S 

4. 	Vii lage. (D)meep) Panchayat 
Amini Island represented by its 
Executive Officer. 	. 	 Respondents 

(By Acvocate: Mr.S.Radhakrishnan/M/s Sheriff Associates) 

18. OA 303/2013 

Abbobakr. P., age 41 
Sb Kwhikunhi, Pal lam 1-louse 
Kavarathi TsInd. 

Musthala B.K.,age 45 
/o Sayeed,:Bkakada I-louse 

i<avarath.i Is!and. .. 

MO1'dhfi'M., age 34 
House 

i'ara1hitlhd. 
••••••• 

Abdu1Nar4.P., age 43 
SYo Chcriyakoa .  K., Aynipura House 
Kavaraihi Islaid. 

Yacoob K.P., age 41 
S/n Kid ave U.P., Kuttipapepura House 
Kavarathi Island. • 

A1,ik'oya[.,a, g'3 I 
/9Ih?f1iyani I-louse 

• i 

•. 	 . 	 . 	
;.. 
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Mujecb Rehman U. P , age 34 
Sb Alikoya C K , Uthampokakada House 
Kavaiatl Island' 

l hankbya \2 i in ag 43 
Sb Ukkas, \'adakkiltapura House 
KavaiaIhi Island 

Mujeeb Rehman B, age 30 
Sb I hangakoya, Birekal 1-louse 
KavaratFii Islài-id.. 

Sajitha P.,.age 32 
1)/oAIi Aradam, Poovihoda 1-louse 
Kavarathi Island. 

Basheci P 1,age 44 
Sb Mohammed Pallipwa, Puthiya 111am House 
Kavaiathi Island 

........ 
12 
	

Abdul Rafeek K, age 44 
Sb Ahrned Katirnrnada, Kadapurathaba 1-louse 
I<ajarathi Islaiid.. 

13. 	Salce.mA.P.,ag:è 34 
Sb i\4ohammed C P , Atharnpapepwa 1-louse 
Kavatathi Island 

MohaThmed -1ussain P A , age 29 
Sb K1a1id Haji K P , Puthiya Alikorn 1-louse 
Kavaathi JsNhd 

15 
	

Shajahan T K,ge 35 
Sb llamza, Ehu inikad House 
Kay ii athi IslaiH 

11 
	

AnvarA.P.,ag:39 
S/o Muthu, Aynepwa 
Kavarathi Island. 

17 
	

Basheei S, ag 1 35 

18. 



iveedu House 

20 

21 

22 

23 

24 

25. 

26. 

27 

28 

29 

30 

• 	•';: 	 ____ 

36 

llarnzaih, age27 
/o Uman Ilaji, Aynepuia 

1çavaiath' Island 

Mujeeb Rehrnan, ag38 
Sb 1-lam7ath A I , Safiyabiyoda 
Kavatathi Island 

M a I)i k fa 11 K.P..,:age 30. 
Sb Abdulla A, Kuttitapepura 
Agàtti kiand: 

lliday.athüfla SM., age : 36 
.5/0 .Han-izath .B.1<., Subaida Manzil 
Kavai athi Island 

A n s a r P , age 31 
Sb Chciiya Koya K P , Pakichipuia 
Ir41i. Islaiid. 	. 

Su1inar 1K,age 38 
S/o Kidav.U.P.., Kuttipàppepura 
Kavai athi k!and 

Yacoob C P , age 40 
S/o Yousuf. P , Puleenakeel House 
Kavatathi Island 

Nizi;iinP , age 34 
Sb ZakàiJhh ?  Kochipura House 
Kavaiathi sIand 

Salcem V , ac 39 
Sb. Hamzd.th.Y1oda House 
Kavaiathi Island 

AttakoyaB.;.:ag41 
5/0 Ahoobackei M I, Biiekal House 
Kavaiathi Island 

Nausha V 
5/6 K!niMC, 
i(fjt1j i 

Mohammed Iqal 1< K , a g e 31 
S/a Kasmi P V , 'Kunnarnkalam House 

. 



Kvarathi Is!al7d. 	, 

Pookoya P.P::, :ge 
S/o B.bujan M., Puthiy°apura House 
Kiltan' Islahd. 

1 lussainali K.P., age 33 
S/o Muhammed C., Kuttithayapura House 
IKavarathi Island. 

Si!aimáh M.,àge 37 
Sb Hamzath M, Maidanoda House 
Kavarathi Island. 

36 	Kaja I lussain C , age 37 
S/o Al nined KhanT.P., Chungam House 
Kavaiathi Island 

Mjehman T K , age 38 
Sb Ihirihkad 1-louse 
Kavaiathi Island 

Mohammed Shafi K P , age 32 
S/oSIye.d.POoA;. Kakachiyapurà House 
IKavaiathi Island 

Mohammed Rafi B , age 33 
Sb Attakidave F P , Beeianthoda House 
Kiv'ara:thi ilaiid:. 

Sb 11uthuUleenkeeI House 
athi,. 

Ummei( ,age 37 
S/q JdM 1aC. Thekila 111am 
Tairajhi Il'arid. 

l"Aohammcd Raeek, age 37 
5/0 Attai1<P.'okarachiyapura House 
Kava'ratIi Ilan'd: 

37. 

I1,J 

EII 

EM 

42. 



• 	 ••-.•.. 

43 ivohainmed 
	

. 

S/uKidave' K , aiakaroda House 
Kavaiathi 1sld 

44 	Jaleel ]) , age 43 
Sb Att,ai Veloda, Po6vanrnada House 
Kavaiaihi Island 

45 	De!hath,ae33 
Sb Mohammed '1 , Amanathakepuia House 
Kavaiathi Island 

46, 	Sharafudheè, age 24 
S/Au i A., Pooyjnoda House 
Ka'arathi 1sland 

(By Advocate: Mr. K.Gangesh) 

Versus 

I he Admisuatoi 
Admirusu uon' of the UT of Lakshadweep 
Ka\a1athi-682 555 

2 	Depitmct ofgncultwe 
U F of Lakshdweep 
Kavai athi-682 5551 epi esented by 
its Diiectoi 

3 	Diicctoi ol Padchayats 
Dcpai tmeit di Panchayats 
AdiThni sti ation of the UT of Lakshadweep, 
Kavaiathi-682 555 

4 	Diuict Panchlyat 
avai athi i epi cSFnted  by its 

Lxec.utive Offlcei 

5 	Village (D\vdcp) Panchayat 
Ka\'cll athi Island i epi esented by its 
1 \ccutive Offiei 

(By Ad\ocatc Mi S Radhakiishnan) 

19 	QA 312O1 

1. 
S/c 1i 	Pthmeectta House 
A i i 	I id 

J. 

t 	 I  

,..I .... ;. 	 •. 	 . 

Applicants 

Re spoti dents 



eM 	7 

Jj 

2 1, C 1athurharnn, age 33 
Sb 	Hssainai, Beliyachada House 
Amin 1land 	I 

3 M Khaleel, age 38 
Sb Khadei,Mamanoda House 
Amini Island 

 P.l.Siraj, age:31 
S/o Abusa, Putjiyaillam House 
Amini island. 

 K.K.Razak, age. 27 
S. /O , . Khadei koya, Kunniyatarnkakkada F-louse 
Amini Island 

6 PAshiaf, age 37 
Sb 	Aharned, Pallarn House 
Amini Island 

7. C..Mbosa,age44 
Sb 	Attakoya, Keelachei y House 
Amini Tland 

8 13 Kasmikoya, age 42 
Sb 	Chci iyakoya, Balapp House 
Amin Island 

9 C B 	ttakoya, age 41 
Sb 	Fiarsakoya, Clhnrnthabelll  House 
Amin,i Island 

10 Raheern M, age 33 
Sb 	Abdullakoya, Madam House 
Amini Island 

II. Pdokuihi 	.. 	 . 	- 
Sb 	I C Yousif, Noormahal House 
Amini island 

(By Advocate Mi k B Gangesh) 

I ti 
Versus 

fhe ' Adiiiuiaoi 

Adimnisti atfon bf the UT of Lakshadweep 
Kavaiathi-682 555 

App1 i ca ii t s 



IfZ 

2 	Diiectoi of Panchayats 
Depai tment of Panchayats 
Admirnsti aUon of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diiccioi of Education 
Diicctoi ate o f Education 
Administi ation of the Ut of Lakshadweep 
Kavaiathi-682 555 

4. 	\/iilagë .(Dwp) Panbhaat 
Amini Island represented by its 
ExecutiveOtTicer. 

. 

R es po id en ts 

(By AdvOcate Mi S Radhakiishnan) 

20. 	O.A N. S25/2013 	- 

I. 

	

	.. M.ohanmed Abdul Räzak 
S/b. U.K.NaIIa,;Koya 
Attaiadai I--louse 
4\ndrOtt.:Island.. 

K:. Mooa.. 
Kandilam I louse 
Idiinath1Is1añd:•' 

........ 

3 	1 Icim.a Koya 13 
Sb Abdul Khde.i 
131l iyammcidci I louse 
AidrOttIsläh: 

(By A.vocte 1\4-. K.;. 	ingesh) 

Yi:sus. 

I. 	Ihç Adminisiiatr, 
Adm:iflistfai.iOrl of.the Union Territory 
of 1 akshdWeep, Kavaiathi —682 555 

2 	The Ducctoi '(cvies) 
Adiiinisti itiqno1 the Union Tet i itoiy 

C 1 khadwecp (Secictai iat), 
Kavaiattj - 682 555 

. Department pfI3 nv i ornment of Forests 
Union leITitQr.yOt Lakshadweep, 
Kavaiathi -.68 - 7 555. 

A p p ii c a ii ts 

Re S po ii dcii S 



4-3 

(By Advocate Mi S Radhakiishnan) 

21. OA326/2013 

SavadT.K.age4O 
S/a I\4ohamincd A.P.; TN.irinikkadu 
KavarathiIsland: 

Aboobacker .P., ae 43 
Sb l -Iam th K.P. Pal1ipür 
Kavarathi 1!and. 

Aboôbacker P.K.., age 34 
Sb Fathahulla, .Puleenakee! 
IKavarathi Island. 

ichangeer A.!?., age 32 
S/a 1-lameed, Al ia5ura 
lKav.arathi I sIind. 

Shajahan 13.,ag 35 
5/oKidave, Iadayi 

a\/.ara11 Island. 	 Applicants 

(By Ad'od: M'r.1J3.Gangesh) 

Versus 

I . 	The Aiininistrafoi' 
Administration of the UT of Lakshadweep 
Ki'arathi-62 555. S  

Dirétoi' of.Pflchayats 
Dpart)lient Qf lanchayats 
Admi1sti at içn oF fhe UT of Lakshadweep, 
iKThi:68, 555: 

Djiiiô of.Sience & Technology 
• 	Union' Tèrritoy of Lakshadweep 

Kavaraihi-682 '555 
• 	represeiited by its Director 

4 	Village (D\'ccp) Panchayat 
Kavai athi Island i pi esenited by its 
I \ecutivc Olficci 	 Respondents 

(By Advocate Mr.S Radhaki ishnan) 



£f'Lf 

22. QA 327/2013 

larook age 40 
S/O l(unhikoã, Pulifpnal<l<ad, 
Kavaraihi Is! dnd. 	;, 

Ummer Faroqk; age $ 
Sb \'. P ,.Kas m i KaiThoFa.pura, 
Kavarathi Islard. 	. 	 Applicants 

(By Advocate: Mr. K.B.Gangesh) 

Versus 

I. 

 

The Ad m n i surator 
Administraion of the UT of Lakshadweep 
Kavarathi-682 555. 

2. 	Director of !nhayats 
Depii tineni o[Panchayat 
Administi Hon of the U"! of Lakshadwecp, 
1(.a\'u:a.th.i5 55. 

3. epariJn ent'ofEnvironment & Forests 1)  
UñiTerrito' ofLakhadweep 
Kavarathi-6a2 555 

4. 	V111age (Dwcp) Panchayat 
Kavraihi Islapd represented by its 
1xecutivc 0.1 fleer. 	 Respondents 

(13)' Advocate: Mr,SJadhakrishnan) 

23 	ÔÁ 328/2013 

r i 

I. 	Sai l'dlla CI?., ac 34 
S/o '\'Iohaniood Haji, Chcndipura, 
!Jivcrithi.' 

2. 	Sainul I !amecd PP., age 39 
S/o /-\tuti K.P., Pokara Chepura I-louse, 
IKavarathi . 

4ohamiie K.P., age 35 
!a,mz.athB.P., 1anithoIapua House, 

Kavarathi: 	, 	 S  

tI?:Ic 	
• 	

41 
SboMOhanihie, Pa!!aii House, 



Kavai athi 

5 	rn.kI P, ag 34 
/p1ibod k i 1 Pappadarn House, 

i\avalathl 	' 

(By Ad\ôat::N,ft:E,.Gangesh) 

Vet sus 

• Th Adniiistrator 
Ad.friini stration bf the UT of Lakshad weep 
Kavàiathi-682 555: 

2 	D.i rec* tor ofPanchayats 
•Departmentof Panchayats 
Admmstiation of the UT of Lakshadweep, 
Kavaiathi-682 555 

3 	Diiectoi of lducation 
• 	 .Dirètóate Of 1dtication, 
• . 	 . 	Administrtion f the Union Territory 

fLakhàdweep, Kavarathi-682 555 

4 	Village (Dwcep?  Panchayat 
iKavaiathi 1lãid.reiiresented by its 
LxeCutiIe Officet 

(By Aocate M S Radhaki ishnan) 

i 	I 
24 	QA232/2Oh13, 

Thhua 436eum M M , age 38, 
\\o Raurn Razeed, Madeena Manzil, Kiltan 
Supei visoi, dQll Twisting Centi e Kiltan 
Disti let Panchayat, Kiltan 

2 	Shahul HainLecl P K , age 50, 
/o Sayed K)yi P S , 1 houathakkai a 

S to' c. Kecpei Curn CIci 1< 
Con I wisting entte Kiltan 
Diti ict 1anchayat, 1K tItan 

I 	I 	
It 

3 	T IKr 	mud zeeeen, age 33, 
Sto Sayd Abdulla Koya, 
Kuidarnku1am, Kiltan 
I'1clpei Coit [iisung Centie IKiltan 
1)isti id Panchayat, Kiltan 

Applicants 

Re spo n dents 

App1 i ca nts 



3. 	The Chief Execitive Officer 
Dis&ict Pandh2/at Unit 
Kiltan, Union territory 
of I.akshadweep-682 557 

(By Advocate: Mr.S.Radhakrihnan) 

25. OA31I2013 

34 
Sb Saieed Móhaminad A.M. 
Kàtiinchau (I-louse), Agatti Island 
UFof Eakshadweep. 
Worki:'ng as casual labourer in the Department of 
Sciêne & Technology, Agatti, Lakshadweep. 

]lyderP. 
S/oSayeedBihri Haji U. 
Pokkthappacla. (House), Agatti Island 
UT of Uakshadweep. 
Wkthgas 1 asua1 lbollrer in the Department of 
Sc inc & Technology, Agatti, Lakshadweep 

age 39 
/o Ham7a ci-i, 

dg, . 	Chetlat Island 
IJF ofLakhdv'eep. 
Woikirg a cal  labourer in the Department of 
Science & 'TCchiology, Agatti, Lakshadweep. 

Na.rn' BarkatliJK.;age 27 
S/oS 66 d il<oy; 	; 
Kiu iyafhiyoda (I-louse), Chetlat Island 

T dfkhadwefi. S  
Wii{ig s casuai 1bourer in the Department of 
Sié&i 

Respondents 



Cheila, Lakshadweep 	 Applicants 

(By Adocte 	 Iuiakose, Sr & Ms Daisy I Daniel) 
I 	I 	 I 	' 

j 1  Veisus 

isuatoi The Admni 
UT of Lakshdeep, Kavarathi-682 555 

 Cba:iipeison 
Village (t)wep.) Pancha'at, Agatti-682 557. 

 Chairperson 
illag 	(Dp) Panchayath, Chetlat Island-682 554. .Wee 

 The JuniorSçientiflc Officer 
Dcai trne1t 	f Science & Technology 
Chetlat-682 554 

5 The Junioi Scientific Officer 
Depaitment of L5clence & Technology 
Aafli-6 82 57. 

6. I?ftêcQr of PIanchayath 
Daftnien dfPanchayath 
KayarahiT68 2  555. 	 Respondents 

(By Adcátè: 	1r.S'.Radh'akrishnan for RI ,4,5 & 6) 

26 QA333 12O13 

SPTftiris 
Sb 	1yalunhi 
Sailanl\'apuia, Kiltan 
I 	kshadweep 

2 K1 Azhai 
SAo.Sayed Buhari., 
KUrIly.ad.11vodu,'Kiltan 

3 A 	Ahathed 
Sb 	Kuriftikoya 
Jnnana, Iiltan 	 Applicants 

(By Advcate Mr M R. Hariiaj) 

II Veisus 



Admuisttatdu 
Unihn 1 	itbiy'of Lakshadweep 
Kavaiatti 

2 	uectoi o.f Panchayats 
Union len itoiy of Lakshadweep 
KciVdi afli 

3 	Sub Divisional Officet 
K i Itan lslandUpioii Teriitbry of Lakshadweep 
K I I tab. 

4. 	i) rector, 

UT;  Of Lak hadwe.ep, Kavaratti. 	 Respondents 

(By Advobte: Mr.;Radhakrihnan) 

27. OA344I2Ol3 

I. 	Kassi.m A .  
S/p.Attkdya iP 
Al iyàhara F-louse, And rott 

2. 	Jalaluddin N 
/o Attakoya N P 

Ndngummada House, Andi Ott 

3 	Mohammed I lassan C F 
S/o:KLb- h ikoyaSVP 
i:dayakkal; Huse, Andrott 

MOhammed 11eek C. K 
Sio.Koya K.0 
Chcriy Kakkanal House, Andrott 

Mbhhimed-Kàmal uddin M.K 
Si/O.SJihabuddi n Pookoya Thangal 
Mayankaklada I louse, Andi ott 

6 	\4Ohthmed l3asheei C 
'b/b Pookoya; 
I da'kkal House, Andi ott 

7 	Nooiul I-!asan A 
S!qa.11oya.U.K 
Attalada 1 louse, Andi oil. 



8 	Muishida Beegum C. N 
D/o Late Shatnsuddin Thangal 
Chemayath tblakath, Ahdiott 

(By Advocate Mi 1K B Gangesi) 

1 eisus 

1 	1 he Administi atoi 
Adm inisti anon of the Umon Territory 
of Lakshadwcep, Kavaiatti —682 555 

Diiector of Parchayats 
D epartment of Panchayats 
Adiiinisti ation of' the Union Territoiy 
.IofLakshadveep; Kavai'atti —682 555 

Department ôf1lectriciy 
lJn ion Teiti ti/ Y  of Lakshadweep 
:Kivarathj- 6:855 

V..iIiagç(D.çep) Pançhsyat 
Andiotj 1slan tepiesented by its 
Lxccutiyc Off )cci - 682 552 

(By Advocate Mi S Radhaluishnan) 

28 	OA 345I2O13 

Ayshomma C 
D/o 11amsà, ElIähetta House, Agathi 

2. 	1:3ee.f'thu ni 	P\7 
D/o Kasmi Koya, Puthanveed 1-louse, Agathi 

3 	KadecjaP K 
1)/ct Kova I Ic1san, Punkad House, Agathi 

H 	III 
4 	Abç'1'ul MuthalifM K 

,Io i\ttakova f'4ayanikakada House, Agath i 

5 	Abdut hukdoi 
S/Jate Usf'. 
IVielaillam I louse, Agathi 

6 	Ilidayathulla M K 
Sb Aboobackei Koya V K 
Makkashika1aqa 1-16use, Agathi 

7 	4anooi I 

App1 i cants 

Respondents 



NazeriK 
S/o.Kidave 
lKunnikathiyapada 1-louse, Agathi 

Showkathal I M 
S/o.Ummcr B 

1akayachqda1:Iouse, Agathi 

SaS/d Mohaied K 
S/o.Pookoya 13 
JKeaii 1-louse, Agathi 

1"aseeP 
SIo.MuthaliI K 
Pathada Rouse, Agathi 

Abooacker N.M 
SIo.AbdulRahman F 

afesj Manzil, Agathi 

 

1 b .pithiy, 11 1am, Agathi 

16, 	A1ikdyKK 
/b16h,amnd Koya 

JKãkkacla 1-louse, Agathi 

AvharC 
Sb .MOhEtmmed K oya T. P 
Challakkad 1-I00se, Agathi 

i\boobackèr K.  
,SM.-Sayed  
Kai'ihakapadt 1-louse, Agathi 

, 

 
SIp.La -  c , 1- ahrad Hji K 



l\4aiiyathOdaq.q 09p, Agathi 

Muhamined Koya B 
SIo.Koya 
Biyàlhabiyoda 1-louse, Agahi 

NaFeesa M.K 
D/o.AbduHa Koya K 
çy1oo.hamkakkada I-louse, Agathi 

1(u)/a P 
S/o.Junhikoya. 
Pondinoda I-Ioise, Agathi. 

Kasmikoya K.I 
S/o.Abbobaclei' Koya 
1KamaImalniyàda Puthiya 111am, Agathi 

Abádbacker UP 
S/cAll Mohm amed 	S 

UppçUoda Roise, Agathi 

1adai;dheenV 
S/o.Kd:yadñ 
Ja1iithiManzi.I, Agathi 

	

27 	Kan1Liisa3.P 

D/.Miöapmcd S 
I?thiyOc.1l1. louse, Agthi 

Llridumbi M 
D/o.Auakoy 
fVlarriyain Sc\'iyoda i -louse, Agathi 

JalTerA.P 
S/d.SaycdIdhari T.P 
\iiyapippad.a 1louse, Agathi 

Cl 

	

30 	1 .tha1 tdhcn M P 

IIi se, Agath I 

	

•11 	(.iL I) . 	aui 	i 
/o.vThhukoya .K 

	

• 	Chriyapappada House, Agathi 



Ubad U 
S/o.l-Iamza U 
j.Jmmmcrothchefla House, A.gathi 

Syed MohaiimedKT 
SIo.Aboo Salal F 
1K,aIanh ithiyoda 1-louse, Agathi 

hàbd PP 
S/o:SayedMohamrned 
Pui.hiajndaith I-louse, Agathi 

AbdiiIIaI 
S./bTathahu'lIa 
F3iyshabiyoda I-louse, Agathi 

II aj arom nia 1. P 
1)/o.AbcIu1kaderkoya P.0 
.1iick kuPuh 	 l lam, Agathi 

Jsecra,K 

I h'ii iriId<ai )-Tpue Agathi 

sIiaf B 
S/o.ayed Au 'K 
13 iyasha?i yoda 1-louse, Agathi 

MarriyambiB S . 

mmei ( 
I3aIaihodi j:.l ou sc Agathi 
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 Roshna 
D/oSaycd Abdul Rahman 
Thacherly H.isc, Agath.i 

 Sakkaria, 1.O,. 
SIo:Flamza K.P' 
Puthiya Pui a I louse, Aga'thi 

 Cbetiaoa K. 	. 

S/b.late AttkOya 
Koodam 1-1ous, Agathi 

 Showkáthali 
SI0,1ate Aitakoya 
Sailaniyoda 1-louse, Agathi 

 Nissamudheen \1,K 
S/o.lIamza C,K (Late) 
\':adak Kccla 111am, Agathi 

49 	(.heiiya Koya A K 
Io Kpya 1 

i\liya Kunninmada i-louse 
A gal. hi 

Mohaimed Au i C.P 
S/o.KasmiKoya A 
çhchalakapda 1-louse, Agathi 

SayedMoanThed K 
SAJ : Yo,ii,sai A 
Kunnupm House, Agathi. 	 Applicants 

(By Açi \'O . 	.Gangesh) 
1 	. 

0 	
Ve-is 

'1Ft Adiihistratór 
Adrpinjstratiqrof the Union Territory 
diLkshadw'êp, Kavaratti - 682 555 

Department f Agriculture 
Union Tcrr.itoiy OF Lakshadweep, Kavarathi 
Rcprescntcdbyts Director - 682 555 

I)iecioi ci mnchayats 
fa.nchayats 

Admimstition qf the Union Teiritoiy 
Lk;ljad\pKavaraui - 682 555 



4. 'i lIe (Dve)pnchayt 
Agatii island i1iiesented  by its 
hxcuUQffi 	- 	W554 	 Respondents 

(By Adcatd 	Iadhakrishnn) 

29. OA'346I2O13 

 Urnmer Farook Shafi 
S/o.Aboosala 

Malikakal 1-louse, Arninii 

 P.A Sayedali 
S!. I Iarnzakya 
Puthiya A sh al i'b'da' liouse, Amini 

 làhiiah 16ah. 
D/o Aharnéd, 	Malikakal House, Amini 

 Ahamcdkoya .  
SIo.Koyakid'u, Surarnbi House, Amini 

 Vl.iyabi P.0 
I)/o.Athukoya Paliiyachetta House, Amini 

 Bëcb M.I 
pI:Eiam; i 1Ia11ipura House, Kavaratti 

7 \lkqyV P 
/oAici

.
akoya, Vadakki!apura, 

Kaãraiui 	
: 	

Applicants 

(By Aavpcatc: Mi.K.B Gangesh) 

Versus 

 l'he A 	m in i sirator 
diii iniratibn of the Union Territory 

.1Lshtciwep, Kvaratti - 682 555 

 
:..,' 	: 	•. 

DiiC1tOr6fJanchayàts 
prtmit of?anchayats 

A'drnintrtion of the tinion Terntory 
Kàvaratti —682 555 

. 
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ØiI4. 	•: 
Ii 

	

1 	11 4  
'I 

3 	
vee fLai4hadv 

ty Vire 
1 	 Il 

I F 

4 	Vi11ae (Dwi Panchayat 

of Education —682 555 

Amiri' 1sInd rpresentçd by its 
Futive Officei - 68...55.) 

5 	Village (Dwep) Panchayat 
Kayaiafli Lsland repiesented by its 
Executiye Oficei —682 555 

(By Advoctte Mf 4 S Radhakrishnan) 

30 	41.  

Suharabi P 
Elo JKunhikuihi 
Pa ilicharn Hse., Kavaratti Island 

2 	Mahainoor M P 
IIo Hamzath 
Molakepura }Touse, Kavaiatti Island 

(4 

3 	iMb3 P 
/b-o1iWiibd. 

Ufl1kaha1i 	Ka\'aratti, Island 
1 

4 	krnina p v 
I)/o Mnaf 
Puthiyaveedá, Kavaratti Island 

5 	SaiomrnaKP 
t)/o I bi ahirnituty 

eelakochictiyapurarn 
Kvaiatti 1slad 	I  

6 	 I  
I 

J2i 	ikI$iai Island 

7  

Respondents 

Kavaratti Island 

Beebi Aryne uIa 

p o Abdurahirnan 
\'nepui a House, Kavaratti Island 

I 	I 
4I 

; 



56 

Island 

9 

	

1 0. 	Sadihath V.M 
-
0/6.Valiya Al2dahirnan 
Vadakkurnelachadarn, KIavaratti Island 

	

11. 	RhiyarnbeeT.P 
J)Ymrnd, K.P 
Tttthapura, Kavaratti Island 

	

12, 	BefthimrnaB 
1/6.Ab6ob.ackr. 
13eeiamt.hdda Kavarattilsiand 

Iahrnath Beegum P.P 
D/o.Attal I.P 
Pocharachepura, Kavaratti Island 

	

14. 	r4ajanath 
b/o.IYIpthU Aynapura 
1uthp)a3pppura, Kavaratti Island. 
1 : 

(By Adyoèae1/Ir 1< B Gangesh) 

• 	\ie;sus 
: 1  

The Admiiisrator. 
the Union Territory 

d(Lakhathp, Kavaratti - 682 555 

Director (SeIes) 
AdrninistiaUon of the Union Territoiy 
j' Iakhad ce (Secrçtariat) 

Kay4iatl 1—  682555 

	

3 	Dyectoi oflbdustiies 
UiiTeffitr of Lakhadweep 
Kävarathi rejresented by the 
DiieetÔr of liFidustries 

(By Advdpate: Mr.S Radhakrishnan) 

App! icantS 

Respondents 



3. 	Anwar Hussain 
I)/o.Esa 
Kottäpura I-lOuse, Ami4ii. 

4 	ajitha BeegQm 
.PIS.aeed A'1dulla Koya 
l3eli House, Amini 

Haiédahbi 
11)Io,Shaikoy 
Monakkal!ichetta I-louse, Amini 

ITassaihar 	.1 
S/o:M ohammed 

Arnini 

R.CNsc 

Kulivadachetta I-louse, Amini 	 Applicants 

(ByAdvo'cate 	r 1B Gangesh) 

Versus 

I. 	The Adminitrtor 
Adrninistnitior of the Union Territory 
of Làkhadyee, Kavaratti - 682 555 

2 	[)iiectoi of Panchayats 
I)epäitrnet of Panchayats 
Adminitatlbri of the Union Terntory 

3 	'[epartment of L lucation 
Union TeriitOiy of Lakshadweep 
l<.av.arathi rej5resnted by 
I)ireetor:of Education T 682 555 



., 
I 	Li 	(i  tj (If  If 

31111 	 Ii 
11t 	

I 	I 	I. 

'i 	,1I: 	 •.} 
I 	\l 	I 

'1 

(By A 

32. 

 

 

 

 

 

(ByA 

A 	 its 
82554 

dvoèatê Mr S:Radhakrhnan) 

0A350/2013 

Mohammed Masan 
Sb Abdul Kadar 
Mohapurakkad House, Andrott 

Abdul Hassan 	I  
$4o. .Attakoya 
Kathatt House, Andrott 

SayeMohaied 
$/d.Aboosa!a'.. 
Karchetta Hoe., Androt.t 

Mohammed Hussain 
.S/o.Moha.mined S  
Ippathiyoda House, Andrott 

ddeen 
S/ooyaftirha Içoya 

rkaFbue, And 1ott 

yQc.te NI K. B Gangesh) 

Versus 

1 he Administçator 
Admimstiation of the Union Terntory 
of Lakshaclweep, Kavaratti - 682 555 

b irector of Fanchayats 
JDepartnent f Panchayats 

of the Union Terntory 
1 , 

55 

Respondents 

App! icants 

3. 
Kavaratti reptented  by its Chief Executive Offlcer-682 555 

4 	yiIage (Dweep) Panchayat 
Andrtt Island represented by its 
L,çecutive Qffier - 682 554 

(By Advoca Mr S adhakrLshnan) 

Respondents 



. 	 I  

33 OA351/2OL 

Mohammed Hussair 
Sb lndheen K C 
Bilutheth House, Andro 

I 	
511 

2 	Sa1ahudheen I 

Sb Muhukoy 
Kunthathalam 1-louse, Andrott 

FlsaP 
Sbo.AttakOy. 
Kunjanatticlrett., Andrott 

Yousaf 
Sbo.Pookoya I. 
Puthiya Eddiyakkal House, Amini 	 Applicants 

OL 

(By Advocate Mr K 13 Gangesh) 

Versus 

1 
Adrnnistfation of the Union Territory 
oLksadeep, Kavaiatti —682 555 

2 	Diiectoi of Panchayats 
1epartme4 of Panchay'ats 
AdmlnlstiatiQn of the Union Territory 

Lakshadweep 
K'varatti - 682 555 

3 	ôpartmentf Women & Child Development 
Uidon teiifory of Lakshadweep 
KaVarathi , 	 I 

Represent9d y its Director 682 555 

4 	Vihg (Dwee) Panchayat 
Andrhtt Islandrepresented by its 
Exeütive.OffTher - 682 554 

5 	Village (Dweep) Pancayat 
Arnirii I 1sland repiesented by i t s 
Fxecutiv Officer - 682 553 	 Respondents 

'S 	II 

(By 

34. 

INA 

	

/II t 	1r 
2' 

II 



Mohammed iaz Kh 
$oPuffijil., 
F1 oi, Ando i, 

2 	Móhantrid MiJ- rocf 
Q 

Neelathpura 'Huse,' hdrott 

3 	Mansoor Au 
S/o.Muthukoy. 
Pentarnvelipura Hoise Andrott 

4. 	MOhammed F.1sal 
S/q.SJd.. eq.ue: 
Makkct House Andrott 	 Applicants 

(By Advocate M K' I Gangeh) 

1 	I 

Versus 

1 	he Admrnistiator I  
Administiation of the Union Terntory 
of Lakshadwccp, Kavaratti —682 555 

2. 	epartrnent:dfAnimal Husbandry 
Union 1 ciritoly of Lakshadweep, Kavarathi 
Repiesented by its Director - 682 555 

3 	 'pianchayats 
be&nrit bfPnëhayats 
Adntnistration of the Tinion Terntory 
of Lakshadwêep 
Kavaiathi --'.-. 	1555 

4 	Village (Dweep) Panchayat 
Androti Island represented by its 
Fxecutivc Officer— 682 554 	 Respondents 

(By Advocate Mi S Radhak ishnan ) 

35 	OA353/2O1 

MK1kei 1' 
fh1 K,dd( 

Ma'ika1&da'F-1ouse, Agatti 



61 • 	.:' 
2 	1 M Sl?UkoOr 

Sb Chik1&odioiaqiied J.  
4 

Kee1 Mupur Hoie Agatti 

3 	T P Ahiad 
Sb M Yousuf 
'1 hekkputhiya Veedu,LAgattl 

4. 	K;P.l-1makô,äfl 	fl 
SIo.Aboobacker 
Kamalhialnii.yod.a Puhiya 111am House, Agatti. 

5. 	K.Showkathali . 
S/.Sy.bbari 
Kondinoda House, Agatti 

6 	B Sharafudhcen 	I  
Sb Urnmei Ella 
{3eeyakuiiiycda House?  Agatti 

7. 	V.K.Mohähiiped Mükthár 
S/o.Albdulla1(dya 
Vadakk Kunninamel House, Agatti 

8 	Abdul Rahiman 
(S/o...Diddeeque 
Lira House, A,atti 

\ 

(By Advt 	1i1 B Gangesh) oc  

p 

Veisus 

1Jhe diiinitrator 
Adrnmisi.ration of the Union Territory 
of 1. akshadwcp, Kavaratti —682 555 

2 	Department ?f Animal Husbandry 
t1 mon Tei itor of Lakshadweep, Kavarathi 
Represented y its [)irector - 682 555 

3 	Th\ecc of Pnchayats 
Ppat,9t or Panchayts 
Admiisttinof the Uplon Territory 
ofLakshadvcep 
Kavaratti * 682 555 

4 	Village (DwPanchyat 
Agatt.i 1sland representd by its 
Executive OffkFi - 682 553 

Applicants 

Respondents 



62- 

(By Advocate Mi S Rdhakrsnan) 
I 	 I 

36 O A No 354/2th3 

Suharabi, 1Db 1 harig Kya 
Kakkanal House, 
Andiott 	i 	 4 	 Applicant 

(By Advocate M r. K B Gangesh) 

Versus 

TheAdrnijistraor, 
Adm in isti ati'Qn of the Union Territory 
of Lakshadv'eép,I(avarthi —682 555. 

'f'he 'Difector(Serviées) 
Administrt.ibñof the Uriion Territory 
o1 L:akshad.WeD (Secretariat), 
Kavaratti - 682 555 

3 	Department p1 Agiiculture 

Kavarathi - 682 555 
Reeñtád :bt its Diredtor. 	 Respondents 

(By Advocate Mi S Radhaktishnan) 

37 OA 355I213 

'Muthkoy:; 	'0 

S/a Shaiko'a 
Kakkana! I louse, Andiott 

At ik1v  
YoAsiriai 
'N?umad HdUse, iidrott 	 App! icants 

(By Aavoate V k,$ Gangesh) 

Vei sus 

Fhc Aç1rninistraoi 
Administration p1 the Union Territory 
ol Lakhadwee, Kavaratti - 682 555 



	

0 2 	Directoi olPançhayats 
Department of Panchayats 
Administration of the Uiion Terntory 
of Lakshadveep 
Kiatti - 682i555 

	

3 	Duetr of Poit, Shipping & Aviation 
Uruon Perritoi y of Lakshadweep, Kavarathi-682 555 

	

4 	Village (Dweep) Panchayat 
Ard rotti s!a.nd, represented by its 
Executive OfIi.cer-682 554 

(By Ad.'.qcatc: Mr.S Radhakrishnan) 

Respondents 

38 0A356/2013 

llajaiornrnabi 
D/o.KoyaKidayeM 
i hithiyapadaHousç, Kalpeni 

J . 
H 

2 	Ch MKeiiykoya 
Sb Mohaiied Koya Haji 

• Kalpeni 

(By Advocate Mi K B Gangesh) 

Versus 

I hedrninstt ator 
Adrninistiatidn of the Union Territory 

aks1dweep, Kvratti - 682 555 

2 	ttc1td fJnchayat 
Pil 

Jep4i19nt of Panhayats 
f the Union Territory 

Kaar.tti - 62555 

3 	Vil1ae (Dwep) Pnchayat 
Kalpeili Island çeprcsented by its 
Fxecutivc Ofrip"er 682.552 

By A4y ocae Mi kadhkrishnan) 

39 bAY57120J3 

A1K. Abdul Sa1an 
Sib 	iyakoya 	I 

Applicants 

Respondents 



Alikakd 

:Pehj yätb 

b' 

peni 

.1 : 	 f 

	

1 rh 	1pen 

1issaira 
nmc1:Koya 
Rou;kKalpéni 

Abdul Latheef. 
S/o.PalIai.h Kurihi Koya 
N.Jenernpappada.I-Iouse, Kalpeni 

Attakoy 	 I  
/q..Kasrpi pya 

!<uihipuvak'ci{ House., Kalpeni 

Abdü1 Nàse 
S/o,Muthi Koya 
MIrnikakàFbus, Kalpeni 

M.K.  Khalee 
H  

Sto.i-Iarnza Koya 
MalrnikakäIà House, Kalpeni 

S/1h.ampd ikoy.a 
P c 6.61 Y` a f6 I-louse, Kalpeni 

Mei ia1pii 
Io S1ai KoYa 

'' 	Hu.sé, Kä!peni 

Cheriya KOyäH 
Sb.Ahmed 
4,edi.arn 1-ous; Kalpeni 

N'166thm€d: Ko)'a 
SOKUnhI Ko.y 
Chcjyapui akad -Iouse, Kalpeni 

Soi4) y) ilm 1  

a1iidda 1-Jvse, Kalpeni 

muh
y

ht K .aa 

 

 

I,J 

12. 

13 

. 

Ifed H•dusé Kalpeni 
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1 41  
1 	 1  €15 

I . 	

4 
H 	hI 

;1I4t2h! 	.h1h 	lb 

14 	A1u 	athrIi) 
ILt1 	 J1 L 

Kalpeni 

Abdul: Hakeern 
Sb C h eriya Koya 
Melachedarn F-louse, Kalpeni 

1-lajirommabi 
[)bo Kasmi Koya 
Akkara House,, Kalpeni 

17 	Hunirct 
I?bo Abbas 
Arakalar Hod, Kalpeni 

18 	Rasheed 	F 
Sb Koyamma 
Manjiyenarn 1-louse, Kalpeni 

19 	Abdul Gafooi' 
Sb Kasmi Koya' 
Kadapui athaillam House, Kalpeni 

J 	I 

20 MQo>Ja 
S'? okoy 
Iehdath Hoise, Kalpeni 

21 	1Saflya 
D/o Moosa K C 
Puthiyapura House, Kalpeni 	 Applicants 

(By Advocat Mr K 1 Gangesh) 

Versus 

1 	fl-ic Administiator 
drnInistatioi of the I4Jnion Territory 

d'tkhdweep, Kavarathi - 682 555 
;:b:... 

2 	t5atmert of Agiicu!ture 
Utibn jferito' of Lakishadweep, Kavarathi 
Rep.restçtiby its. Director 

3 	Dire'ctoi of Panchayats 
[)epartrnent ? Pan chayats 
Administiation of the Union Territory 
of L akshadweep, Kavratti 



Respondents 

Applicant 

. 

4. 

oJH its 

(By Ms.Shahna Katthikeyan) 

ersus 

Village (Dweep) Panchyath 
Ainni Island 
Representcdby the Ch4iir Person 
Pin-682 552 

'etary 
Department of Panchayath, Kavarathi 

DirectOr 
Eiiplçymeri., and Training 
Jhi.Terii1or Of Lakshadweep 

Ka'arathi 

(By Adyocate Mr S Padhaki ishnan for R 2&3) 

41 	OA/2O13 

Muthukoya ' 	 I 

Mampuram House 
Amini isiand;Lakhadweep 

(By Advocate Ms Shahna Karthikeyan) 

Vei:us 

1. 	 Panchayath 
Arnni island 
Rerescntedby the Chai,i Person 
Iii —682 552 

2 	Secrtiy 
l3p.rtment of lanchayath 
Kavarathi - 682 555 

Respondents 

Applicant 



L 
J. 

3 	uçqthr 

UiVFerrit9y of Laks!adweep 
Ky.ratIii- 682555 

(By Advocate Mr S Radhakrishnn for R 2&3) 

42 0A362/2013 

Rabeehatflülla B.P.agd 35 yars, 
Sb. MohammedKoyaTJ"L, 
Labourer, Kiltan, Residing at \'aliyapura House, 
Kiltn Island. 	. 	:. 

(By Advocate Sit P. V Mohapan) 

Versus 
fhAdiinitator, 
UT of Laksayeep 
Kvàrátti682:5, 
Elecrical.Divisiofl, Kavarathy. 

.pctor 61PS.chaYat, 
Department. of Panchayat, 
Adiis9alion tf UT oT Lakshadweep, 
;tfti°-62' 5. 

Wficer  
Vi1t1ag Dweep Panchayat, Kiltan-682 557 

(By Advocate Sit Radhakrishnan) 

43 OA33(2O13 

Yaser Arafath M Y , aged 28 years, 
Sb E SeedikoyaLabbuier, Animal 
Husban& lJriit, Itan, Residing at Moulana Veed, 
Edayala K1ltah 11and 

By Ad%SI1 ? 	1hanan) 

	

I 	 . 

	

. ..i.t 	.. 
Versus 

1 	The Adrninitcatoi.,' 
J't of Lakshdw<eep, 

Kavaiatti-682 555 

2. 	Ditqro.frcaYat, 

Respondents 

App! icant 

Respondents 

App! icant 



. Dep4rtment ¶d' Panchayat, 
Aci rn in istratior df UT .fLakshadweep, 
Kavratti - 682 555 

3 	he 	 Surgeon, 
Office of the Veterinay Assistant Surgeon, 
(Animal 1-lusbandry Units, 
Kiltan Is1and,Lkshac1wep - 6 82 557 

4 	1 h çhairperon, Villg Dweep Panchayat, 
IKiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhaknshnan (R1-3)] 

44 0A364/2013 

Abdul Qübish,SIo. Sinu1 Aid P., aged 27 years, 
Malikakl,.Kiltan,JT,. of Lakshadweep, working as 
Casual Labouiei, (Live Stpck Inspectors Trained Labour), 
Animal llushandiy Department, U.T.ofLakshadweep, 
Kavarathi 	 Applicant 

(By Adv6at9 Mrs Paisy I Daniel) 

l k- 
Versus 

1 	1 he Adminitrtor, 
union Feir1itoiy of Lakhadweep, 
Kvarathi-682 555 

2 	Chairperson, Village (Dweep) Panchyat, 
Kiltan -682 557 

ri 

3 	Diieci of Animal Husandry, 
Ut t ofi  Lakshadweép, 1avarathi - 682 555 

4 	 Qfachaathbepartment of Panchayath, 
Kavatathi -682 55 	 Respondents 

[By Advcate' Sti S ahakishnan (RI, 3 & 4)] 

45 OAN0 36612013 	
I 

1. 	Mdhrñriied.°Iai.ni 
Sb Sayeed 
kannipura I,IO tae  
Andiott 

2 	Mhathmd Husain K C 

- 



69 

Applicants. 

1. 	The Adiiin.is.trtbr, 
Administiation of the Union Terntory 
ol Laksiadwéëp. Kävarâthi - 682 555. 

2 	1 he Director olPanchayats 
I)epartment ofPanchayats 
Adminstrtior of the Union Terntory 

Lakshadweep, Kavaratti - 682 555 

3 	1 aI.cha1wccp  I)evelopment Corporation Ltd, 
Port Contiol Tower, Andrott - 682 554 
Represented by its Officer in charge 

4. 	[)ircctorate of Art & Culture 
Adrninistra.iôn f the Union Territory 
Of Lakhadweei Kavaratti - 682 555. 
Represented h its Director. 

5 	Dii cctdr of Ai iculture 
1?epartrnen 1  of Agi ic4ure 
AdmirH&bop of the t,  Jnion Territory 

Lakhadwcep', Kavar.tti - 682 555 

6 	\T1 Ilage (Dwcep') Pan chayat 
Androt Island icpieented by its 
1:xëcutivé dfficër— 682 554. 

(By AdvocatèMr. S. tRadhakrihnan) 

46. OA 368/Oi3: 

allakoya, aged 37 years, S/o. Pookunni A, 
i'uthiya Cl'tçtta1kada 1-louse, Andrott 

2. t'eadau1,4ed 1 years, Sb Sheikoya 
andtl flouse,Adrott 

.............. 

Respondents 

Thangal, 



10 

. 
3 	S. 	N49hmdS4hihbudheen Thangal, aged 28 years, 

S/c S 	oST-ia4, ahdeth House, Andrott 

4 	.4ounni'ed 	dihaged 23 years, 
SId 'heiko TharaI,' Eandeth House, Andrott 

5 	Mohailimed Salim, ged44 years, S/o. Kidave A, 
Páhhára!HöUse, Adht 

Khair, aged .32 yeais, $/ö. Muthu, 
Puleenakeel Hbiiie ç  Kavaratti. 

Abdulbari, agd 34 years, Sb. Hamza Koy, 
MOna4a1146use, Amii. 

8 	Sayed Koa, aged 44 years, S/o. Pookoya, 
Meelacheri House, Arnini 	 Applicants 

(By Adocate Sir K 13' Gngsh) 

Versus 

I. 	lle.  .Adm .isräto r, •.. 
Adrniniti auon of the Union Territory of Lakshadweep, 
IKavartti-6255. 

2 	D1irect6t f Panchayats 
0epanient o Pancha)ats, 
,'\drnwtràtion of the Union Territory of Lakshadweep, 

oc 2 555 

3 	I)çrtent of 'Agricultire, Union Territory of Lakshadweep, 
Kaval4thl, lkepresented by its Director— 682 555 

4. 	Vi11ãge (1ep): Panchyat, Andrott Island, 
i;resited .yitExeëtive Officer - 682 554. 

5 	Villagc (Dweep) Pdnchayat, 
Kavai atti 1s1and, i epres'ented by its 
Lxecutive Officei - 682 555 

6 	/illge (Dweep) c'ancFayat, 
I I by its 

:dJ 1-s esponuents 

(By Adiocate, Sri Radhakrishnan) 

47 0A369/2013' 1  



... 	 . 	 . 	

.:: 	 : I 	• 

I 	1f6ler, agd 42 yeaTsS(o Sayed Mohammed, 
Va1i'aiira 	Adrtt 

2 	Mohammed Naer, aged 4 years, Sayed Ismail, 
Kerakkada I1ouse, Andiott 

3 

	

	M9hammed Flussamn, aged 48 years, S/O. Nalla Koya, 
Pallipputa I Ioise, Andmoth 

4 	Kunhmscethikoya, aged 51 years, S/o. Muneer, 
Puthiyath 1-l6use, Androft 

5 	Chenyakoya,aged 32 ,ears, S/o. Nal!akoya, 
Peumpa1!y House, Andiott 

6 	Nobrul Ameen, aged 36 years, S/o. Shaikoya, 
Pandath Putliya Pura House, Andrott 

7. 	I1àiizakb'a, aged 52 .yârs, Sb. Koya Kidave, 
Chekkarakka House, Ardrott. 

8 	Mohammed Kasim, agd 37 years, S/o. Ahammed, 
Aynada CheUa H 	A ouse, ndrott 

9 	uiamami, aged 33 yas S/o. Nalla Koya, 
Njiln' j 	8-al House, Andrott 

0 	Mohthmed Hussai, 
K. 	

ged 30 years, Sb Pookoya, 
Pattakal att 1-husd, Andrott 

iJ 

11 	Mohammed IasFmm A , aged 39 years, S/o. Yousuf, 
Ammelam Hotise, Andrott 

12. Pookoya, aged 45 years, 1 Sbo Sayed Koya, 
Kunn1 House Andrott 

13 	See, ed4iyears,  bo Koyamma A, 
Pandarith 166s,Aiidott 

14 	ãR31 Shal aget 4 xears,  S/o. Thang Koya, 
KOHey T F1attarn, Pokkad House, And rott 

ti 	j 	i 	 I 

I I  

15 	Sa'èd S1uhabpdhin, aged 32 years, S/o. Koyamma Koya, 
Shaikinte et[i1 Padipra, Andrott 

16 	NohamrneFvan Au, aged 27 yeals, S/o. Kunhiseethi Koya, 
Puthamrnada lh1 ouse , Andrott 

Vi  

:t 



Sb. Hamzath, 
aratti. 

D. Koyamma, 
aratti. 

 

 

rs, Dbo. 
ratti. 

Khamar Khan, 11 

. 

Aliyathaia I louse, Apdrdtt.': 	 Applicants 

(By Ad6 af6 Sri Ku;. aigh). 

Versus 

I he Adrninitrator, 
Administration of the Union ferritory of Lakshadweep, 
Kaaratti-682 555 

2 	I)irectoi of Panhayats,I. 
Depaitment of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
lavartti - 6 	555. 

Vil 	(Dweep) Paiich.ayat, Andrott Island, 
pnté1d bitsEedtive Officer - 682 554 

(By Advocate: Sri S. Radhakrishnan) 

OA37O/2O13 

Ahoobacker, aged 35 years, Sb. Ukkas, 
KurthibiyodaThlouse, Kavaratti. 

Respondents 

Ayshabi, aged. 6yars, DIo. Hamzath, 
Keel akochapu ça HOusq, Kavaratti 

Shahba, Id 36 years, 
yayli Hou, Kavaratti. 

MOO1Thfl 	
K.a\ 

th,áLed 36 ear 
dàilZu 	arttj. 

Dbo. Ibnu Maja, 

,.iDbo. Hmzath, 



OF 	 .13 

. 	 I  

8. 	liñla Bcegu,m agcd .4.years, D/o. Kasmi, 
Muthibivoda Uoue, Kayaratti 

9 	Mujcb Rahman, aged 38 years, S/o. Abdul Khadei, 
Monapui akad I 1ou, Kavaratti 	 Applicants 

(By Advocate Sii K 13 (iangesh) 

Versus 

I 	'[he AdmiriiStrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director oLafchayats, 
Department: of Pancha'.ats, 
Administra ;t:ioii of the IThion Territory of Lakshadweep, 
Kavatatti - 682 555 

Directorate f N1cdical and Health Services, 
IJhidh '[&i'ii: of Lalhadweep, Kava.rathi, 
Represented :byits Director - 682 555. 

Village (Dveep) Pachayat, 
Kavaritti iind. represented by its 
Nxecutive (Yflic:èr - 682 555. 

Village (Dweep) Panchayat, 
AhdrottIsIdrepiQsented by its 
1 xccutive Olficci —682 554 

(By Advocatc Sil 	Radhaki ishnan) 

49 	OA 371/2013 

1. 	P: Naseer, aged35eas, S/o Kunhikunhi, 
Pall icham House, .KavaFratti. 

2 	P 1 Nascu, aged 32 y.cais, S/o I-Iamzath, 
lit'hiyailla, Kvartti. 

3 	P Ramla l3ccgum, agci 34 years, Dbo Kunhi Koya, 
PQOVUfl1C di I louse Kavai atti 

4 	P V Ahoobackei, aged 36 years, S/o Muthu Koya, 
Puihya Veedu, Kavai atti 

Respondents 



Shabni Be u'.agd 4 yeaIs, DIo Au, 
Thckk NlelaJUa'rn,: 1(aia.:atti. 

Sulaikabi, agcd 4 	a D/o Kojan, is,  
Puth iya II lam, Kavai atti 

Abdul Razak, agcd 2years, S/o Mullakoya, 

Sai ahiyoda F Iouc, Kavaratti 

(By Advocate: Sri K.1. Ganesh) 

Versus 

1 . 	The Admistrtor, 
Adminiii ation of the 
Union I cii itoy ot 1akshadweep, Kavaratti 

Uisbandiy, 
Union l'ciriidiof Laks.hdweep, Kava.ratti 

represented 7' 

Director of,  Panhayats, 
Deprtment of'Panchayats, 
AdministratiO'n of he 
UfliOfl lerlitory of Lakshadweep, 
K.avaratti, 

4 	Villagc (Dwcep) Panchayat 
Kavaiatti Island iepiescntcd by its 
1etveOfiicei. 

(By Advocate Si i 5 Radhakrishnan) 

50. 	O.A No. ..372,/2&13 

Jimaludhccn, S/o. Abdulla U C 
Mudakkiyoda I Iousc, 
Kadaniat. 

(By Advocatc Mi K B (jangcsh) 

ij 
 (.. 	

1•. 

Visus 

I hc Adminisatoi, 
Adminisu atIon p1 the Union I erritory 

L 	 - 682 555. di  

2. 	I'hDireCto (Srvices) 
Administi ation of the Union T cii itoi y 

mw 

5 

6 

7 
Applicants 

Re 5 Ofl dents 

Applicant 



s75 

of LakshathVep (Secretariat), 
Kavaratti 682 555. 

3. 	I)epartrnent of Weights & Measurers 
Union Tetritt' of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Diretor. 

(By Advocate Mr. S. Radhakrishnan) 

51. 	0A373/2()13 

Abdul Saleem, aged 32 years, S/o Nallakoya, 
Ummeithakkada House, Andrtt. 

M.M. Mohammed Iqbal, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administiato, 
Adrninisttation of the 
Union Territ:Oiy of L:akshadweep, 
Kavaratti.-682555 

2. 	I)irector of Panchayats, 
Department of Panchayats, 
Administration of the 
Union TerritOty of Lakshadweep, 
Kavaratti,-682555 

Department of Science & Technology, 
Union Territoiy of Lak.shadweep Kavaratti 
represented by its Director.-682555 

Environment Warden, 
I)epartment of Environnient & Forests, 
Andrott-682 554. 

Village (Dweep) Panchayat, 
Androth Island represented by itS 

Executive Ofie682 554. 

(By Advocate: Sri S. Radhakrishnan) 

Respondents 

Applicants 

Respondents 
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52. O.A No.38/2013 

Nasar P. M uharnined Nasar 
Sb. Nallakoya, 
Puthiyath House, Androth Island 
Union Territory of Lakshadweep - 682 55 1. 	 Applicant 

(By Advocate Mr. E.C. i3ineesh) 

Versus 

I. 	The Administrator, 
Union Tritoty of Lakshadweep, 
Kavarathi Islatid - 682 555. 

The I)irector (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island 682 555. 

I)irector of Parichayats 
Union Territory of Lakshadweep 
Kavaratti Island 682 555. 

The Director 
Agricultural Department 
Union Territory of Lakshadweep 
Kavaratti Island 682 555. 

Plant Prtction Officer 
Office of the Plaht Protection Officer 
Androth, Union Territory of 
Lakshadweep —682 557. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 381/2013 

B. Saidali, S/o late Mohammed Koya 
Palliyachet:ta, 8andayam House, 
Agatti Island, Union Territory of Lakshadweep. 

K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poornada, 
Kalkkartdiyoda Hou;se, Agatti Island, 
Union Territory Of Lakshadweep. 

K.G. Jamaluddin,,  Aged 40 years, 
S/o late Ummer, Mariyathoda Kandawargothi House, 
Agatti Island, Union Territory of Lakshadweep. 



4. 	T.K. Saromma.bi , Aged 36 years, D/o late Kunhikoya 
Keelaillam Thekke'eIapura House, Agatti Island, 
Union Territoiy of Lakshadweep. 	 Applicants 

(By Advocate: Sri N. Anilkurna.r) 

Versus 

1 . 

 

The Administrator, 
Union Terrtoty of Lakshadweep, Kavaratti. 

The Chairperson, Village (Dwee:p) Panchayat., 
Agatti Island, Union Territory of LakshaUweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of Panchayat, 
I)epartment of Panchayat, Kavaratti, 
Union Territory of Lakshadweep. 

The Executive Offi er/Spcia1 Officer,  
Village ([)weep) Panchyat, Agatti Island 
Union Territory of Laks'hadweep. 

The I)eputy Collector/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Weifare 1npector, 
Women & Chief Development Office, 
Agatti Island, 

	

Union Territory of La•kshathveep. 	. 	Respondents 

(By Advocate: Sri S. Radhakrishnaii (R.l,3 to 7)) 

54. OA 384/20.13 

1. ' 	Ishaque AC., aged 35, S/o. Junies T., 
BUS Helper, Dit.r'ict Panhayat, Kiltan, 
Residing at A.rakkala Chetta House, 
Kiltan Island, UT of Lakshadweep. 

2.. 	Abdul RasakK.C., aged 37, 
5/0. Kasmikoya P.P.., Bus Driver, 
I)istrict Panchayat, Kiltan, 
Residing at Kattichetta I-louse, 
Kiltan Island, UT of Lakshadweep. 
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3. 	Noorulla S.M..,, aged 39, Sb. Late P.S. Kunhimon, 
Bus Cleaner,isttict Panchayat, Kiltan, 
Residing at Sife Maiizi1, Kiltan Island, 
UT of Lakshdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
The Administrator, 
UT oiLakshadweep, 
Kavaratti-682 555. 

Director of Pnchayat, 
Department of Pnchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti —682 555. 

Chief Executive Officer, 
District Panthayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

Jahathali P.P., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. ismail, aged 45 years, Sb. Eassa, Andrati Yoada, 
Amini Island:,Unioñ Territory ofLaksliadweep, Pin - 682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Amini Island, Union Teritory of Lakshadweep, Pin —682 552. 

N400sa Peech.andam, aged 38 years Sb. Abdul Khader, 
Mannathachtta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla A.M., aged 33 years, Sb. Kunju Koorumel, 
Amini Is land, Uiion Territory of Lakshadweep, 
Pin —682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Amini Is1and. Union Territory of Lakshadweep, Pin - 682 55. 

Jafeerulla ?.., aged 25 years, Sb. kidave Naduvatta Chetta, 
Amini Island, Union territory of Lakshadweep, Pin —682 552. 



Abdul Sa1aiA., aged 38 years, Sb. Khader Thottanada, 
Arninipura, Anini Island, Union Territory of Lakshadweep, 
Pin - 682 552 

Noorul I-Iassañ K.K.., aged 38 years, Sb. Aba1a Kochu Kannada, 
Kal lakakkat, Attiini Islnd, Union Territory of Lakshadweep, 
Pin —682 552. 

10, 	Jalal B.M., aged 31 years, Sb. Khader T., Bahija Manzil, 
Thattanoda, Amini Island, Union Territory of Lakshadweep, 
Pin —682 552. 

Najeeb A., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini  Island, Union Territory of 
Lakshadwee, Pin - 682 552. 

Nafeesath U. aged 35 yeats,D/o. Eassa Kottappura, 
Unnam, Amitii Isla, Union TerritOry of Lakshadweep, 
Pin - 682 552. 	 Applicants 

(By Advocate: Sri ShirazBhava V.S.) 

Versus 

The Union Territoy of Lakshadweep, 
Kavarathi - 682 555, 
represented b y its Administrator. 

The [)irector of Panchayaths, 
[)epartment of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territory of Lakshadweep, Pin —682 555. 

The Village (I)weep) Panchayath, Arnini Island, 
Union Territory of Lakshadwéep, Pin - 682 555, 
Represented by its Executive Officer. 	 Respondents 

(By Advocate: Sri S Radha.krishnan) 

56. OA 388/2013. 

P.P. Arnanulla, aged 38 years, Sb. Sayed 
Mohammed P.K., Puthiya Pandararn, Kiltan. 

Mubaraka Banu, aged 27 years, D/o. Ibrahirn, 
C. Lavanakkal House, Andrott. 



3. 	K.. Sajeedkhan, aged 26 years, Sb. Cheriyakoya, 
Kunnel House, Amini. 	 Applicants 

(By Advocate: Sri K.B. (iangesh) 

Versus 

The Administtor, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Panchayat, Department of Panchayats, 
Administration of the Union Territory of L•akshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlment Officer, 
Amini Island 682 554. 

Village (I)wep) Panchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (I)weep) Paiichayat, 
Andrott Island, rpresented by its Executive Officer-682 553. 

Village (I)wep) Pchayat, Amini Island, 
represented by its Eecutive Officer - 682 354. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. 0A390/20U 

C.N. Abdul l-I,akeein, aged 38 years, Sb. Koya, 
Cheriyannallal 1-louse, Kalpeni. 

K.I. Cheriyakoya K.C., aged 48 years, S/a. Pookoya, 
Karupathaillarn I-louse, Kalpeni. 

K.K.Sadique All, aged 44 years, S/a. Mohammed C.P., 
Konhankakkàda I-Iouse,Kalpeni. 

C.N. Ilabusabi,. aged 50 yeats, D/o. AttakoTya, 
Cheriyannaflii l4otise, Kalpeni. 

1-larneedabi, aged 41 year, Dbo. Ramalan, 



Pakkath Flouse, Kalpeni. 

6, 	A.T. Sheemabi, 42 yeats, D/o.Hamzakoya, 
• 	 Athanam Thotaiii House, Kalpeni. 

A.K. Muthubi,: aged 53 years, DIo. Cheriyakoya, 
• 	 Alikakkada HOuse,  Kalpeni. 

K.K. Habusabi, aged 42years, D/o. Sayed Mohammed Koya, 
Kandamkalam l-'Iouse, Kaipeni. 

Bambathi, aged 43 years, D/o. Ahammed P., 
Chadachiyoda House, Kalpeni. 

Abdul Saleem M., aged 34 years, Sb. Mohammed A.K., 
Manjiyanam i-Iouse,Kalpeni. 

Naseerna M.P., aged 33 years, D/o. Moharnnied K.P., 
Mayamkakkpura House, Kalpeni. 

1-lumairath P., aged 42 years, DIo. Sayed, 
Poodiyath House, Kalpeni. 

CO. Balkees, aged 53 years, Dbo. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahirnari, aged 49 years, Sb. Muhmed M., 
Beerandhoda House, Kalpeni. 

15, 	K.C. Abdul Laffar, aged 38 years, Sb. Aboobacker, 
Kuttiyachada HOuse, Kalpeni. 

M. Anwar,aged 37 ycars, Sb. M.P. Kha'der, 
IViaral 1-Iouse Ka.!peni. 

• M.P. 1-lajira, aged 36 years, Dbo. K.P. Mohammed, 
N'layarnkakkepura House, Kalpeni. 

C.G. Naseema i3eegum, aged 36 years, Dbo. Hamzakoya M.K., 
Cheriyachanan Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sb. Ahamed Kunji Koya, 
Kandamkalam HouSe, Kalpeni. 

Thangakoya,aged33 years, Sb. Chariyakoya E., 
Koliyala Hoise, KaVaratti. 

1-lussain Au, aged 35 years, Sb. Nallakoya, 
Chettipura HOu.e,. Kavaratti. 
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Jaffer, aged 3 years, S/o. 1-lasan T.P., 
Kaladi HousKavaratti. 

Basheer, aged36 years, Sb. Mohammed P., 
Kunninamel House, Kavaratti. 

Amina, aged 42 years, D/o. Aboobacker, 
Thekiapura 1-louse, Kavaratti. 

Kadisha, aged 55 years, D/o. Aboobacker, 
Kunninamel I-louse, Kavaratti. 

Rahrnath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada 1-louse, Kavaratti. 

Raziyabi, aged 33 years, Dbo. Au, 
KunnumpuranT 1-louse, Kavaratti. 

Shamshadbeegurn, aged 31 years, Dbo. Kuttiyarnmed, 
Kunnam House, Kavaratti. 

Jameela, ag.ed 37 years, D/o. Kunhikoya, 
Fathirna Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

Noorul Amen, aged 33 years, Sb. Sayed Buhari, 
Palalam I-louse, Ka'aratti. 

Abdul Rasheed ;  aged. 23 years, Slo. Hasainar, 
Urnbiyapura House, Kavaratti. 

Hussain 13. aged 43 years, Sb. Kunhi Kunhi P., 
Biranthoda House, Kavaratti. 

MohammedaliT.P., aged 35 years, 
Sb. Aboobaker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan., aged 39 years, Sb. Sayed Koya, 
Edanilarn NoOse, Kavaratti. 

Jassin C., agd 33 years, Sb. Ali K.P.., 
Chonarn I-Ioue,. Kavaratti. 

Mohamied Rafi, aged 37 years, Sb. Hamzath Haji A.P., 
Molokepura I-louse, Kavaratti. 



38. Moharnhed Shaffee P.A., aged 35 years, Sic. .Kuji Seedi Koya, 
Puthiya Alikoin, Aniini. 

39, Abdul Raheem, aged 34 years, Sb. Abdu Rahirnan, 
Aynepura Hoise, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapur. House, Kavaratti. 

AkbarT.P, aged 33 years, Sb. Kidave K., 
Tharaminakeura House, Kavaratti. 

Faizel 1-lussain, aged 37 years, Sb. Shahul Harneed, 
Palamkakkada HoUsC, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaharn 1-Ious, Kavaratti. 

Shihab, aged35 years, Sb. Kunhimoideen, Mullapura House, 
Kavaratti. 

Arnan, aged 37 years, S/c. Aboobacker, Kaladi House, 
Kavaratti. 

Raheem A. ded 30 years, Sb. Khader, Agam House, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

.48. 	Abdul Hashim M.1., aged 33 years, Sb. Attakoya, 
Mukriya 111am I-louse, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
Umbiyapura House, Kavaratti. 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Charnayathapuia House, Kavaratti 

K. Abdi1 Ras;hedu, aged 42 years, Sb. Hainzath, 
KunhibiyodaHouse, Kavaratti. 

C.P. Raheem, aged 31 years, Sb. Hameed, 
Chandipura House, Kavaratti. 

M.T.P. Habeëb Rahrnat, aged 43 years, Sb. Khalid, 
MelathiruvathapUra HOuse, KavarattL 



Moominath, aged 37 years, DIo. Kidav, 
	

. 

Neliyampura House., Kavaratti. 

Halima, aged35 years, DIo. Koyam:ma, 
Tha!eekepuraHouse, Kavaratti. 

Sayed Abdul 
1.
Raheem,aged 46 years, S/o:Haji Sayed Shaikoya, 

Ummarinanoda House, Kavaratti. 

Abdul Reheern, aged 30 years, Sb. Hamzath, 
Mannayaputa House, Kavaratti. 

Mullabi U.P., aged 38 years, D/o. Hamzath, 
Ulikanapura House, Kavaratti. 

Sayed Abdul Jaleel, aged 39, Sb. Aboobacker, 
Puhiya Kunnàmkalam, Kavaratti. 

Muhsin, aged 38 years, Sb. Koyainrria, 
Kunnumpura House, Kavaratti. 

Seethi Koya, aged 39 yers, Sb. Cheriyakoya, 
Edanilam I-louse, Kavartti. 

Marlyommabi,. aged 36 years, D/o. Mohammed, 
Kattikularn I-Iuse, Kavaratti. 

Mohammed Shaft, aged 33 years Sb. Ahammed Ilaji, 
Pakichipura I-louse, Kavaratti. 

Mubeeia, aged 23 years 1)10. Sayèd Poo, 
NeliyappuraHOUse, Kavaratti. 

Salma, 'aged 22 years, Dbo. Cheriyakoya, 
Vadaki1.a pura House, Kavaratti. 

Muhai±imed,aged 32 years, Sb. Attakoya, 
V adk ii apura, Kavaratti. 

Sairabanu P.E., aged 31 years, Dbo. Sayed Shaik Koya, 
Madal House, Amini. 

Mohammed All P.M., aged 27 years, Sb. Hamza, 
PuthiyaManzil, Amini. 

Chery.kOya:t:gèt14 I years,Sbo. Abdul Khader, 
Pandaram Hose, Ainini. 



Cheriyaoya M.C., aged 32 years, Sb. Harneed, 
MeIachtaa House,Kadmath. 

ShafeeV.P., aged 39 yeats, Sb. Ismail, 
Vadakki1apua HoUse, Kadmath. 

Fazeerali N.M., aged 25 years, Sbo.Kahalid, 
Noor Mahal, Kad math. 

Shahul 1-lameed, aged 21 years, Sb. Ibrahirn, 
Melachetta I-louse, Kadmath. 

Najrnudeen P.N., aged 28 years, 
Sb. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iquhal, aged 46 years, Sb. Khader, 
Attalada Eloiise,Androth. 

Muthubi A.K., aged 42 years, Dbo. Muthukoya, 
Appurakkat House, Androth. 

1-lajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal House, Androth. 

BadarudheerKoya A.B., aged 38 years, Sbo.P.S.J. Thangal, 
Aliyathamrnda B ithathabiyyapuram I-louse, Androth. 

Asmabi, aged 38 yeats, Dbo. Koyamma A., 
Mayyampokkada House, Androth. 

Shahnaz I3eegurn C.P., aged 36 years, Dbo. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suhara, aged 38 years, Dbo. Koyamma, 
Bappathiyoda House, Androth, 

Nusaiba A, aged 45 years, Dbo. YousafM.P., 
Achammada I-louse, Androth. 

Khaulath L., aged 38 years, Dbo. Nallakoya T., 
Lavanàkkal House, Androth. 

Balha T.,  aged 37 yeats, [)bo. Pookunhikoya, 
Thai lath 1-louse, Androth. 

Raharnth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House s  Androt.h. 



Naseera anU M.K., aged 40 years, D/o. Kunhi Koya, 
Moolakad I-Iôuse,Androth. 

Kadeeshoinmabi L., aged 40 years, D/o. Seethi M., 
Lavanakkal House, Androth. 

Saromnabi t, aged 43 years, DIo. Aboobacker, 
Thachery House, Androth. 

89, Mullapoo M.K., aged 39 years, DIo. Koya, 
Maidandu'rakat°t I-louse, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakkal House, Androth. 

Aysurnmabi T., aged 45 years, D/o. Muthukoya K.P., 
Thachery House, Androth. 

Habebath A, age'd 42 years, DIo. Muthukoya K.K., 
Ayinarnmada House, Androth. 

Muthubi P.M., aged 42 yeas, D/o. Yakoob, 
Puthammadarn I-louse, Androth. 

Ramlath Beegurn, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Hameedath M., aged 43 years, D/o. Siddiqu M.K., 
Makket House, Aridroth. 

SaflybM., aged 39 years, D/o. Nallakoya M., 
Mathi1ousë; Androth. 

Rahil M., aged 39 years, DIo. Nallakoya, 
Mathill-louse, Androth. 

Hussain P.?., aged 45 years, Sb. Aboo Sala, 
Poovitiapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

HussaihEJ(..:, a. 	48 years, Sb. Sethikoya, 
Edayakkal House, Androth. 

SayeedMohammd Koya L., aged 54 years, Sb. Kader P., 
Lavanalckal House, Androth. 
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Hussain K., aged 50 years, Sb. Sayeed Bhkari T.M., 
Kunnahada House, Androth. 

Ismail, aged 40 years, Sb. Lava Burhikage Moosa, 
Kunnumange 1-louse, Androth. 

Subaidabi, aged 37 years, DIo. K.K. Sayedmohammed, 
Pathada House, AndroUi. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelarn HOuse, Androth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri I.B. Gangesh). 

Versus 

The Adrninistrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director olPanchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavartti - 682 555 

I)irecr, I)epartment of Labour and Employment, 
Administraticin of the Union Territory of Lakshadweep, 
Kavarátti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director —682 5.55. 

[)epartnent df Agriculture, Administration of the Union Territory of 
Lakshadwee, Kavaratti, represented by its Director - 682 555. 

I)epaitnient of Women and Child DvelopiTient, 
Administration ol the Union Ten itory of Lakshadweep, 
Kavaiati, iepresented by its Director —682 555 

7 	Department of f'isheiies, Administration of the Union 'lerritory of 
Lakshdwecp Kavaratti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-682555. 



I 	 I, 

LaksWwee .0 Kha'di and Village Industries Board, 
Kavaratti, re'rèsented by its Chairman - 682555. 

Revenue Sub. Divisional Officer, Kavaratti Island –682555. 

Sub Diisiorial Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Androti Island-682 553 

LaksheDist:rict Panchayat, District Panchayat (HQ), 
Kavaratti, 

represented by its Chief Executive Officer– 682 555. 

Village (Dwep) Panchayat, Kalpeni Island, represented by its° 
Executive Officer - 682 551. 

Village (Dweep) Panchayat, Kavaratti Island, represented by its 
Executive Officer - 682 555, 

Village (Dweep) Panchayat, Amini Island, 
represented by its Executive Officer– 682 554. 

Village Dweep) Panchayat, 
Kadathath Island, represented by its 
Execdtie Officer - 682 553. 

18, 	Village (D\veep) Parichayat, 
Androth Island, represented by its 
Executive Officer - 682 552. 

[By Advocate: Sri S. Radhakrishnan (Rl-8 & 10-18)] 

58. 	OA 39.2121011.3 

1. 	1-lussaih., S/oAbosala, 
Sara1nippada (Konchukakada) House, 
Agatj,resntly woi king as Cleaner, 
RGS H pital, Agatti 

2 	Shukoor, S/b late Kidave, 
Pakrumuaribda 1-louse, Agathi, 
Preseht!wrking as Cleaner, 
RGS Hopita1, Agatti. 

3. 	Latheef 
Ka1kanyd M&is, Ag'athi, 
PresntIy wdrlirig as Cleaner, 
ROS Hospil, Agatti. 

. 	 . 

Respondents 
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Harneedath, Dio Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RGS Hospitai,Agatti. 

Subaida, D/oMohamed, 
Kulalioda House, Agathi, 
Presently wdking as Cleaner, 
RGS 1-lospitaF, Agatti. 

Hajara, Dio late Hyder, 
Bccpapada House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sheernabi, D/o late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Ahida, Dio l-ameed, 
MaklKiachoda House, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

Sulaikla, Did Moharned, 
Koylarn House, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

Sulaimán, Sb Harnza, 
Kalanitthiyoda House, Agathi, 
PreerthV working as Cleaner, 
RGS Hospital, Agatti. 

Maharnddd, /o Koyassan, 
Amperpal lyFlouse, Agathi, 
Presently working as Cleaner, 
RGS Hospitl, Agatti. 

Saifulla,.S/o. Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently wdking as Gleaner, 
RGS 1-ldspital, Agatti. 

Ab'du1limarh S/o late Harnza, 
M1ail 	House, Agathi, 
Presn1Iwciking as Dhobi, 
RGS I-Ijpità1, Agatti. 
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14. 	Abdullder:S/o Ummer, 
Biyktvoç1 House, Agathi, 
Pres'king as Dhobi, 
RGS LIospita1, Agatti. 

15. 	Ab.d•ull.a, SIoKhalid, 
Kandavar Gothi House, Agathi, 
Presently workingas Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Advocate: Sri R. Ramadas) 

Versus 

The Adiinistator, 
Union Territory of Lakshadweep, 
Kavatti.-6855 

2 	l he Chairperon, 
Vi!IDwp) Panchayat, 
Agãtti Jsland U n i on  Territoiypf Lakshadweep 682553 

The .M. icalOfficer in charge, 
Corn friiinity F1ealth Centre, Agatti Island, 
UndiTierritbry of Lakshadweep 682553 	 Respondents 

(By AdvQaiO:Sri S. Radhakrishnan (R1&3)) 

59. 	OA391!2O13. 

1 	C Nulikoya aged 44 years, 
Sb Siiaj, Chekireyarnrnakada I-louse, 
Kadamat, Skilled Labourei, 
Offlc'fth Assistant Engineer Electrical, 
Eectricál.Süb Division, Kadamat. 

K.P. Jâl•à•1uddeen, aged 41 years, 
Sto Rarnèedi adkinachetta, Kattipura Houe, 
Sk.il1eabdrer,. 
Offic'.. of the Assistant Engineer Electrical, 
E1;çtriCil 'h Division, Kadarnat. 

3 	K. P 13i1h, aged 31 yeai s, S/o late Naflakoya 
KunlIkdaLl-Iouse, Kadarnat, Skilled Labourer, 
OfIice of the, Assistant Engineer Electrical, 
ElectIlLl Su Division, Kadamat 

B.M. Aàdü1ia, aged 42 years, So Hameed Melachetta, 
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BirivoniiadHouse, Kadarnat, Skilled Labourer, 
Offlc ofjheAssistant Engineer Elctrical, 
Electrical SuBOivision, Kadamat. 

K.P. Kunhikôa, aged 41 years, S/o late Hassainar, 
Kee lacherry H oue,  Kadarnat, Skilled Labourer, 
Office of the  Assistant Engineer, Electrical, 
Elctrial Stib Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

The Administrator, 
Union Territory-of Lakshadweep, 
Kavaratti-682;555. 

The Di rector bfP anc h ayat, 

Department 6,.f Panchayat, 
Admini:trätiOn of Uniofl Territory of Lakshadweep, 
Kavaratti- 6.82 555.. 

The Chief Executive Officer, District Panchayat, 
Kadaniat-682 556. 

The Asistant Engineer, Electrical, 
ElQcu-i4l Sub Division, Kadamat-682 556. 

5 	1 he Chairpet son 
Vifltgc Lep Panchayat Kadarnat 682 556 

(By Advocáe: 	Radhakfishnan(Rl-4)) 

60. OA394/.1013 

I. 	UP. Jaml./c CO. Koyamm, aged 39 years 
work ii à Skilled Labourer, 
Aninal. IItibandy Unit, 
Union I ai i itory of Lakshadweep, Kalpeni-682 557 
an 	 U d ieicint mpiampappada House 
Kalpn1i1ts1and-682 557 

2 	'I p Mupkbya, S/ late M K Harnzakoya, aged 43 years 
woi king s Skilled Labourer, 
Animal Husbandry Unit, 
UitTOrrit6iy of Lakshadweep, Kalpeni-682 557 
and 014ing  at Thithiyapada House, 
Kalpeni lslarid-682 557. 

3. 	M. l--Iy;dr, S/o late M.K. Yousef, aged 43 years 
woi'king.is Casual Labourer, 

4 
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Animal Husbandry Unit, 
Union I eiritoiy ot Lakshadweep, Kalpeni-682 557 
and residing t Marichiyanam House, 
Kalpeni 1la4d7682 557. 

4 	K 0 Mohaimicd lbnu Jaffer, S/o K P Sayed, aged 44 
yeais, woikll7g as Casual Labourer, 
Aninal i ftisbandiy Unit, 
Union 'I 	itoly of Lakshadweep, Kalpeni-682 557 

Kakatchiyoda House, 
Kalpeni 1slaid-682 557. 

5. 	M.K. Naseer, S/o P.Cheriyakoya, aged 33 years 
workin.g as Caua1 Labourer, 
Anirhal 1-lushandry Unit, 
Union ['erritO:y..of L1<Shadweep, Ka!peni-682 557 
and residing t MahikakkadaHouse,... . .• 
Klalpenf Is dd682  557.. 

6, 	M. Ka!aH, S/.M.C. Muthukoya, aged 4 years 
working as Casual Labourer, 
Aflh1T11l 	u.,bi.lfldry Unit, 
Un&ioiy of Lakshadweep, Kalpeni-682 557 
cindhidin it Maral I-louse, 
Kaii .!sId-6 82 557. 

7. 	K., lbhai±rhed Rafeeque, S/o V.K. Kojankoya, aged 45 
y.a's,wp.çing as Casual Labourer, 

Animal .1-lusbandry Unit, 
Union TerHtry of La.kshadweep, Kalpeni-682 557 
and residinu Kndamka1am House, 
Ka1ebi sldnd-68 2 557. ••. 	 .. 

8 	M lznIiilO'a, S/o late M C Ahrnedkunji, aged 47 years 
work'n1g 	asual Labourer, 
Animal 1  luhandi y Unit, 
Umbn edtciy of Lakshadweep, Kalpeni-682 557 
md iL"iing t Maral F-louse, Kalpeni Island-682 557 

9. 	KG. Abddl Salam, S/b P. Assainar,. aged 39 years 
world n as Cäual Labourer, 
Animal Husbandry Unit, 
Union 'l'evuitôr' of Lakshadweep, Klpeni-682 557 
and residing it Kakatchiyoda House, 
Kapeni llai1d-682 557. 

10, 	P.;.;Mhafa, S/b lte Sayedmuharnmedkoya,' 
aged 47 1 yea i c, woiking as Casual Labourer, 
Anil [ushandi y  Unit, 

: .. 
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U nion Territory of Lakshadweep, Kalpeni-682 557 
and residing at Pokkarappada House, 
Kalpeni Island-682 557. 	 Applicants 

(By Advdte. ri 1Unnikrishnan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti,-682555 

2. 	The Director of PancF,ayat, 
Department of Panchayat, 
Union TerritOry.  of Lakshadweep, 
Kavaratti,-68255 

3 	1 he Chief Executive Officer, District Panchayat, 
Union leiritory of Lakshadweep, 
Kay arat 1.i ,-682555 

4. 	The Veterinay Assistant Surgeon, 
Village Dwëèp Panchayat, 
Kalpeni-682 57 . 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Saiul Abid, S/o YusuI aged 40 years, 
Cheriiflia11ala 1-louse, Kadamat, 
I 1dij' 	itict Panchayat, Kadamat. 

AbJül Shukdor, Sbo S a y e d Au, a g e d 41 years, 
Ulckayachett. House; Kadarnat, 
Bus Driver, District Panchayat, Kadamat. 

M. Khalid, S/o Nadeer, aged 43 years, 
Madurakarn House, Kadarnat, 
1-lelper, District Panchayat, Kadarnat. 

Ayoohkhan, S/o Kunhikoya, aged 37 years, 
Keertii Mahal I-louse, Kadamat, 

e1pei tIi 1-I 	strict Panchayat, Kadamat. 	 Applicants 

(By AdvO,ak: Sri R. Sreeraj) 

Versus 
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.ihe :Ad .3j111 strato1.  
Unci itoiy of 1 akshadweep, 
Kavar8 555 

TheIirctor.Panchayat, 
Depàrtipent 6fTanchayat, 
AdministratiOn of Union Territory of Lakshadwecp, 
Kavaratti-682555 

The Chief Executive Officer, District Panchayat, 
Kavaratti-6825 55. 	 Respondents 

(By Advocate: Sri •S, Radhakrishnan) 

62. OA 400/2013 

1 	PP.Siraj a 	44 years,.SIo M. Subair, 
Puthiya1mclaam I-louse, Agatt.i Island, 
Unionerrtçry of Lakshadweep. 

2, 	Nouhad Au, aged 32 years, S/o U. Sabjan, 
KeelaSaramhia Pada House, Agatti Island, 
Union Tcrritpry of Lakshadweep. 

3. 	M.l. Abdul Naer, aged 28 years, S/o M. Abdul Rahirnan, 
Mela Mom I:louse, Agatti Island, 
Unidn..Jeiritory of Lakshadweep. 

4 	1 'Ichal4 aged 30 yeats, S/o Kidave, 
Mc1a:t1thmiIIoUsc, Agatti Island, 
Unioni'ertpry of Lakshadweep. 

K.C. AduI'Shukoor, aged 38 years, S/o Kasmi, 
1Kariyamaclett. I-Iouse,.Agatti Island, 
Union Teritory of Lakshadweep. 

M.P. Ni2antUddin, aged 27 years, S/o M. Abusala, 
1VI.eiapu,ta, 	use, Agatti Island, 
Union Trjtr' of Lakshadweep. 	 Applicants 

(By Adv9cáteSri 	Anilkumar) 

Versus 

I. 	Th Adiini&ator, 
Union crritOry of Lakshadweep, 
Kavaratli -682551 

2. 	The.Cha,irpson, 

I 



Village (Dweep) Panchayat, 
Agatti lsland, Union Territory of Lakshadweep 682553 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep-682551 

The Director of Panchayat, 
Department of Pan chayat, Kavaratti, 
Union Territory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

The Deputy Collector/ASO, 
Agatti 11ànd, Union Territory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnap) 

63. 0A404/2013 

Nadirsha N.P., S/o Na!lakoya P.V., 
aged 31 years, Nenampappada (I-louse), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
Department of Science & Technology- Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (Housc), Kalpeni Island. 
Union Territory of Lakshaweep, 
Woikirig as Casual Labourer in the 
Department of Science &.Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Si'.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

App! icants 

The Administrator, 
Union Tcrritoy of Lakshadweep, Kalpeni. 

The Chairperson, 
\/illage (Dweep) Panchayat, Kalpeni. 

The Dii'ector of Panchayat, 
I)epartment of Panchayath, Kavaratti-68255 5. 
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4. 	The Director, 	. 
	 I 

I)epartrnent of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 .  years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Anijnal Husbandry Unit, Kiltan, 
Residing at Malayampura, .Kiltan Island. 	 Applicant 

(By AdvQcate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

Director of Panchayat, 
Department of Panchayat, - 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal Husbandry Unit), 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), Kiltan Island, 
U.T. oiLakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 	 Applicant 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 
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The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

I)irector of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

Medical Officer in Charge, 
Primary Health Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. OA 423/2013 

Abdul Kareem C., aged 42 years, S/o Subair P.P., 
Chonam HoUse, Agatti. 

Ubaid V., aged 35 years, S/o Bamban, 
Valiya 111am, Agatti. 

Mohammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

	

• 7. 	Iirnmer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, Agatti. 

Aboobacker P.K., aged 31 years, S/o Koyassan, 
Puthukotta House, Agatti. 

Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 
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10. Saromma M., aged 39 years, DIo Hamza, 
	 I . , 

Mariyathoda House, Agatti. 

11. Ashraf A.K., aged 42 years, S/o Ahamed 
Achan Kuttiyoda Hpuse, Agatti. 

U. 	Abdul Razzak R., aged 33 years, S/o Haniza:U., 
Roullammada House, Agatti. 

13. 	Shaffabi PP., aged 36 years, D/o Hamza K., 
Puthiyapura House, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Panchaats, 
Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakshàdweep, 
Kavaratti-682555. 

Village (Dweep) Panchayat, 
Agatti Island represented by 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

67. 0A444112013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

Versus 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavaratti Island. Pin- 682555. 
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The Director of Panchayat, 
Union 'ierritory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat,. 
Kiltan Jsland. 
Union Territory of Lakshadweep, Pin-682558. 

The Executive Officer, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineey, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
Pin-682558, 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. 	OA 453/2013 - 

1-lameed K., S/o Abdul Rahman, aged 36 years, 
Keelazillam H) Kiltan Island. 
Union Territory of Lakshaweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged28 years, 
Kuuukum (I-I) Kiltan Island, 
Union Territory or Lakshadweep. 
Work iig as Casual labourer in 
Lakshadweep Building Development BQard, Kiltan. 

1-lisminoor, S/o Mohammed, aged 38 years, 
Pakkiyoda (1-I) Kiltàn Island., 
Union Territory of Lakshaweep. 
Working as casual labourer in 
Laksliadwcep Building I)evelopmert Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Suramhiyoda (H) Kili.an Island, 
Union Territory of L'kshadweep. 
Woikiihg as Casual Labourer in 
Lakshadweep Building [)evelopment Board, 
Kiltan 	 Applicants 
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I 
(By Advocate: Mr. (irashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

The Administrator, 
Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan, 

Secretary, 
Lakshadweep Building Development Board, 
IKavaratti 

Director of' Panchayat 
Department of Panchayat, Kavaratti. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Sn] math 
D/o. Sayed Koyn 
Madapally 1-louse 
Chetlat Island. 	 Applicant 

(By Advocate Mr. K.B. Gangesh) 

Versus 

I . 	The Adiyiinistrator, 
Admintration of the Union Territory 
of Lakhadweep, Kavaratti —682 555. 

The Director (Services) 
Adininistratioh of the Union Territory 
of l.akshadweep (Secretariat), 
Kavaratti - 682 555. 

Department of Science and Technology 
Union .Territdry of Lakshadweep, 
Kavarai.hi - 682 555. 
Repiesenied by its Director. 	 Respondents 

(By AdvocatMr. S. Radhakrishnan) 

70. 	OA 492/2013 



K, Bushra Bèegum, W/o 1-lakeern, 
Aged 27 years; Casual' Labour, 
Office of the Veterinary Assistant Surgeon 
Animal Husbandry Unit, Arnini. 
Lakshadweep-682 552. 	 App) icant 

(13)' Advocate: Sri V. B I-iarinarayan) 

Versus 

Union of India rep. By 
the Administrator, 
Union lerritory of Lakshadweep, 
Kavaratli Island, Pin- 682555. 

The Di'ector of Panchyat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavarthti Island- Pin- 682555. 

The Veterinary Assistant Surgeon, 
Animal Husbandry Unit, Amini. 
Union Territory of Lakshadweep-682 552. 

'[he Chairperson, 
i.l lage (Dweep) Panchayat, 

Amini, Lakshadweep -682552. 	 Respondents 

(By Advocate: Sri S. Radhakdshnan (R 1-3)) 

71. 	OA 499/2013 

Rahmath Beegum Kce!akunnikkarn, 
W/o. Mohammed 13K., 
Data Entry Operator (MGNREGA), 
Sub-Divisional Office, 
Kadamat Island, 
Union Territory of Lakshadweep. 
Residing at Keelakunni kkam I-louse, 
Kadamat. Island 
Union lerrirory of Lakshadweep, PIN - 682 556.. 

2. 	Mohammed Shafi Qraishi Malika, 
S/o. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Territory of Lakshadweep, 
Residing at IVialika I-louse, 
Kadamat Island, 



102. 

Union •iei•iitory of Lakshadweep, PIN —682 556 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
KavaratilL 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of Lakshadweep. 	 Respoidents 

(By Advocate Mi. S. Radhakrishnan) 

72. OA 507/2003 

MuthuKoya K 
CasualLabour, Street Light Maintenance 
Vi liagé Dweep Panchayath, Amini Island 
Union Territory of Lakshadweep 
Permanent address Kunninarnel House 
Amini Island, Union Territory of Lakshadweep 
Pin - 682 552 	 Applicant 

(By Advocate: Mr.TCG Swamy) 

Versus 

The Adinistrator 
Union 1ritory of Lakshadweep 
Lakshad'eep Administration 
Kavai'ati— 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Chairperson 
Village Dweep Panchayat 
Amini Island, 
Union Territory of Lakshadweep - 682 552 

The Assistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
([)irectorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 . 	Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No. 50912013 

Maleeha Beegum K.C. 
D/o. indeen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahicla Beegurn K. 
DIo. i-Irnzakoya 
Kandlath I-louse, Androth. 

SubaidaM. 
D/o. Kidave U.K 
Makket I-louse, Androth. 

Aysha Begurn P.V.K 
D/o. Yakoob P.K 
Puthiy&,entarnveli Kad 
Androh..' 

Rahmath Beegurn K 
D/o. Harnzakoya P., 
Kunhali I-louse, Androth. 

Thahira L. 
D/o. Seethi Nallal 
Lavanakal I-louse 
And roth. 

SubaidaA. 
D/o. Sä.yed Mohammed M. 
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Aliyathara House, Androth. 

Faihiniathu Suhurabi P.V.K 
D/o. Majeed P,V.K 
Peniarribeli Kad, Andioth 

Siyad K.han L. 
Sb. Kunhikoya A. (Late) 
Kandilath 1-louse, Androth. 

kaisa K. 
DI. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

1-laseena Beegum C.P.l 
DIo. Abdullà M.P 
Chernniachery Puthiya 111am House 
/-\ ndroth. 

12 	Habsabi PUP 
DIo. Fkarukdheen K. Cheriyadarn 
Umrnathabiyapura 1-louse, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

The Administrator, 
Adrnini:tration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

2 	Directq'?ate of industiies 
Unionrrritory of Lakshadweep 
Kavarthi, represented by the 
Director of industries — 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mi'. S. Radhakrishnan) 

74. 0A510/2013 

I-laseena@ 1-laseenabi Therakkal 
Fherakkcl House, Kadarnath 
Data ,Li .  Operator 
Vi lIagèweep Panchayath, Kadamath 	 Applicant 

(By Advocat Mr. ft. Sreeraj) 



Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kadamat -- 682 556 

The Chairperson 
\'illage (Dweep) Panchayath 
Kadamat - 682 556 

The I)istrict Programme Coordinator 
N4GNREGA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MGNREGA 
Kadamat - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

75. OA 557/2013 

I. 	K.V.Naseer 
Kodavalappu Hôue, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

2. 	K. P. Da wood 
Kilappura 1-louse, Kiltan 
Peon, Government Senior Secondary School Applicants 
Kiltan 	 Applicants 

(By Advocate: Mr.R.Sreeraj) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavarani —682 555 

2. 	The Director of Panchayath 



Im- 
Department of Panchayath 	

. 

Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
\/illage (Dweep) Panchayath 
Kiltan-682 558 

'[he Chairperson 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Principal 
Government Senior Secondary School 
Kilian —.682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (Rl-3 & 5) 

76. OA 566/2013 

Saflyath S 
Cook, Government 1-ugh School 
K ad amat h 
Residing at Pallam, Kadamath island 
Union Territory of Lakshadweep 

P.P.lsmail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

0 	M.P.Attakoya 
Cook, Government J.B.School 
Kadamath 
Residing at Kailiyammakada 
Kadarnath Island 

K,K.Khalid 
Cook, Government i .B.School 
Kadamath 
Residing at Biriyornmada 
Kadamath island 

P.Amanulla 
Cook, Government .1. B.School 
K ad a math 
Residing at Kunnumpura 
Kadarnath Island 



s 
Ummer PP.1 
Cook, Government J.B.Schopl 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

Hidayathulla P 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Island 

Muhammed Shafi P.P 
Cook, Government S.B.School 
Kadarnath 
Residing at Kadamath Island 

PookunhikoyaP.P 
Watchman / Helper 
Government Jawaharlal Nehru Senior Secondary School 
Kadarnath 
Residing at Puthiyapura 
Kadamath Island 

Abdullakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadamath Island 

JaferP 
Driver, .Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 



- 
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S 

Government J B School 
Kadamath - 682 556 

4. 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadamath - 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnafl) 

77. OA 567/2013 

Habeebuila P.M 
Puthiya Malika House, Kaamath 
Driver, Government Jawaharlal Nehru 
Senior Secondary School 
Kadarnath island 	 Applicant 

(By Advocate: Mr.P.V.Mohanan) .  

Versus 

The Administrator 
U nion Territory of Lakshadweep 
Kavaratti - 682 555 

2. 	Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratt) - 682 555 

3. 	The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath island 682 556 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta House, Kadmat. 

Vahida 
Marikilam I-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi 1-louse, Kavaratti. 



S 
 Muhammed Salih 	H 

Aynepura 1-louse, Kavar.fti. 

 Fareeda Beegam 
Molokepura House, Kavaratti. 

 Saleem 
Pallicham 1-Iouse,Kavarâtti. 

 Bamban 
Nambicham House, Kavaratti. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

 Nafeesathbi 
Poodiyam I-louse, Kavaratti. 

11 	. Jamaliyath 
Thirinipura House; Kava.átti. 

 Fazeela Beegum 
Karinipura House, Kavaatti. 

 Ummer 
Thirinikad House, Kavarátti. 

14, Firozkan 
Athnachamrnada House,iKavaratti, 

 Jaffer 
Marikilam House,Kavratti. 

 Amanulla, 
Mela 111am House, Kavaratti. 

 Sirajudheen 
Molokepura 1-louse, KaVaratti. 

 Hiyasudheen 
Chamayathapura 1-louse,' Kavaratti. 

 Fathahudeen 
Kadapurathaba House, Kàvaratti. 

 Muneer 
Kuttipapepura I-Iouse,'Kavaratti. 



Ashik 
Puthiya Alikorn House, Kavaratti. 

Muhammed Musthafa., 
Achadapurakatt House, Andrott 

Mujeeb Rahrnan T.P, 
Thaleka Pura, Kavaratti. 

Jamhar 1-lussain 
Beeranthoda I-louse, Kavaratti. 

Muhsin 
Beeranthoda I-louse, Kavaratti. 

Rauf 
Chettipura 1-louse, Kavaratti. 

1-lazarath 
Chungam 1-louse; Kavaratti 

Khalid 
Thottathapura House, Kavaitti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

	

I. 	The Administrator 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union:Trritory of Lakshadweep 
Kavaratti - 682 555 

Director of Agnculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbndiy 
Department of Animal Husbandry 
Administration of UniohTerritory of Lakshadweep 
Kavaratti - 682 55 

Village (.Dweep) Panchayth Kavaratti Island 
represented by its Execuive Officer, 

I 

Applicants 



Pin - 682554 
	

Respondents 

(By Advocate: Mr.S .Radhakrishan) 

79. OA 582/2013 

1. 	Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

2. 	Smt.Sulfabeegum 
Cook, G.H.S Kadmat 
Residing at Melachetta Haijumakudi 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

The, Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan• isiànd 682 557 

(By Advocate: Mr.S.Radhakrishnan) 

80. 0A601/2013 

Rasheed Koyà S.V., Sb. Abdulla Koya P.S., 
Shaiknaveed (I-I), Kiltan Island P0., 
Union Territory ofLakshwep, Pin -682 555 

(By Advocate: Mr. Shabu Sreedhar'an) 

Applicants 

Respondents 

Applicant 

Versus 

Union 'ferritory of Lakshadweep, represented by the 
Administrator, Kavaratti Island, Pin - 682 555. 

The Director of Panchayath,. Union Territory of Lakshadweep, 



Kavaratti island, Pin - 682555. 

The Chairperson, Village (Dweep) Panchayath, 
.Kiltan Island, Union Territory of Lakshadweep, 
Pin —682 558. 

The Executive Officer, Village (weep) Panchayath, 
Kiltan Island, Union Territory ofLakshadweep, Pin - 682 558. 

The Library and Information Assistant, Public Library, 
Kiltan Island, Union Territory..o.f Lakshadweep, 
Pin - 682 558. . 	 Respondents 

[By Advocate: Sri S. Radhaksishnan(R1, 2,4 & 5)] 

81. 0A634!2013 

Malikdeenar, aged 21 yeas, S/o.Hamzath, 
Sara Manzil I-louse, Agatti. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

TheAdministrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats 
Administration of Union Teritory of Lakshadweep, 
Kavaratti - 682 555. 

Department. of Educition,Administration of the 
Union Territory of Lakshaweep, Kavaratti, 
represented by its DirectOr. - 682 555. 

Village (Dweep) Panchaat, 
Agatti island, represented by its Executive Officer, 
682 554. 

(By Advocate: Sri S. Radhaishflan) 

Applicant 

Respondents 

82. OA 635/2013 

Fathahudheen K.P., aged'4.Q)'ears, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

Younis, aged 31 years, S/.o. Abdulla, Mariyathoda House, 



Agatti. 

K.M. Shahida, aged 40 yeaers, DIo. Kasmi, Kuttiyam 

Mukriyoda House, Agatti. 

K.M. Amina, aged.46 yearsD/9. Abdul Rahrnan, 
Kuttiyam Mukriyoda House Agátti. 	Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of 1-Iealth Srvices,' 
Kavaratti - 682 555. 

Medical Officer in chrget H 
Community l-Iealth Centre, Agatti - 682 553. 

Medical Officer in ChargeRaj.iv Gandhi Speciality Hospital, 
Agatti —682 553. 

Village (Dweep) Panchayát, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondents 

H 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/2013 

Fareeda Beegurn M.I., Meppada 111am, 
Agatti Island. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the Uribnerritory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 	1 

Department of Panchayat;. 
Administration of Union Territory of Lakshadweep, 
Kavaratli - 682 5.54. 

Applicant 



Project Manager, Desiccated CocQnut Powder Unit, 
Lakshadweep DeveloprnentCorpbration Ltd., 
Agatti, Kavaratti 682 554. 

The Deputy Director (Ad.,), Lakshadweep Development 
Corporation, Kavaratti - 682554 .  

Village (Dweep) Panthayat, 
Agatti Island, represented by its Executive Officer, 
682 553. 	 . 	 Respondents 

I 

(By Advocate: Sri S. Radhaishnah) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, Sb. Kasmi M.P., 
Valiyapura I-louse, Kilthan Island P.O., 
U.T. oILakshadweep. 	. 	

' S  ,; 	
. 	 Applicant 

(By Advocate: Sri P.V. Mohanan). 

Versus 

The Administrator, 	'. 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department Of Panchayat, 
Administration of UT of Lakshadweep, 
Kavaratti —682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 	 Respondents 

(_y  

85.. OA 880/2013 

Muthukoya N.P  
Nalakapura, Kiltan Island 
Union Territory of Lakshadióeep-682 558 	 Applicant 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

I. 	Union Territory of Lakshadweep reresentd 
by the Administrator 	S .  
Kavaratti island - 682 555 
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Director of Panchayath 
Union Territory of Lalcshadweep 
Kavarattj Jsland-682555 

The Senior Administratj Officer 
Education (District ParcFayath) 
Union Territoiy of Laksbdweep 
Kavarattj Island 682 555 

The Principal 
Government Senior Seddr School 
District Panchayat, Kiltaqs1ãid 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.Radhakris.hnan) 

86. ()A 898/2013 

K.C.Abdu! Khader 	l 
Kulikaraya Chetta Hou5: 
Chetlat Island 	. 	 I  

Union Territory of LakshdQè 682 554 
Il 

(By Advocate: Mr.Shabu Sreethan): 

Versus 

Union Territory of Lakshd'é• represented 
by the Administrator 	H'Ji 
Kavaratti Island —682 555H.' 

The Director of Panchaãh:.: 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

The Senior Administrativ Officer 
Education (District Pancháyath) 
Union Territory of Lakshadveep 
Kavarattj Island —682 

The Principal 
Government Senior Secondary School 
District Panchayat, Chetlat Island 
Union Territory of Lakshadweep 682 554 

(By Advocate: IVIr.S.Radhakrishnan) . 

Respondents 

Applicant 

Respondents 



87. OA 904/2013 

KadeejaC.P 
Cheriyapurakad 
Kalpeni Island 	 Applicant 

(By Advocate: Mr.K.B.Gangesh). 	I  

Versus 

I. 	The Administrator 
Administration of the Uniqn'e,rritory of Lakshadweep 
Kavaratti —682 555 

SubDivisionalOffjcer 	:...... 
Officeof Sub Divisional Offler 
Kalpeni Island —682 554 

The Director (Rural developmnt) 
Department of Rural DevelQpment 
Administration of the Unioii Terdtory 
of Lakshadweep, Kavaratti. - 682 555 	 Respondents 

(By Advocate: Mr. S.Radhakrishnan) 

88. OA 905/2013 

I.. 

 

Abdul Khader C. 
.Chekkiriyarnrnada I-louse 
Agatti Island 	 ? 

2. 	13uar Jamhar T.P 
Theklapura House 	. . . 
Agat.ti Island 	 S 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 	. 

Administration of the Unidn Territory of Lakshadweep 
Kavaratti Island —682 5551* 

Director oiPanchayaths 
I)epartment of Panchayaths, 
Administration of the Unioñ.Terftory. of LakShadweep 
Kavaratti Island — 682 555 

Applicants 

 



 Project Manager 
Desiccated Coconut POwder Unit 
Lakshadweep Developnent Corporation Limited 
Agatti,Kavaratti —68555 

 The Deputy DirectOr (dnin) 
Lakshad weep Devel oj&ient Corpoati on 
Kavaratti —682 555 

 Village (Dweep) Pancha'ath 
Agatti Island represenëd by its 
Executive Officer -62 553 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

I. Safiyullah K.C. 
Kuttiyachada 	House 
Kalpeni Island 

 Saifulla M.I 
Melaillam House 
Kalpeni Island 

 Kunhikoya M.V 
Mathil Valiyarnmada House 
Kalpeni Island 

Kidave K.O 
Kakkachiyoda House L 
Kalpeni House 

(By Advocate: Mr.K.B.Gangsh) 

Versus 

I. 	The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building Developrñent Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary - 682 555 

Respondents 

Applicants 



The Technical Officer 
Lakshadweep Building Development Board 

Kalpeni Island - 682 553 

Village (Dweep) Panchayath 
Kalpeni Island represented by its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

90. OA 942/2013 

Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunne! House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I-louse 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Adm in i strati oti of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths• 
Department of Panchayaths 
Administration of the Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

Lakshadweep Building Development Board 
Union Territory of Lakshadwee 
Kavaratti represented by its Secretary - 682 555 

The Technical Officer 
Lakshadweep Building Development Board 

Androth Island - 682 554 
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Village (Dweep) Panchayath 
Androth Island represented by its 
Executive Officer - 682 554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

91. OA 952/2013 

Abdul Salam N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel House 
Kalpeni, Union Territory of Lakshadweep 

P.Mohammed 
Casual Labourer 
Power House, Kalpeni 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
HamzaKoyaP 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House 
Kalpeni 	 Applicants 

(By Advocate: Mr.Hariraj M.R) 

Versus 

Union of India represented by the Secretary 
to Government of India 
Ministry of Home Affairs 
NewDeihi — ilO 001 

2. 	The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

3.. 	Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of Lakshadweep 
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I 4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S,Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

I. 	The Administrator 
Union Territory of Lakshad weep 
Kavaratti - 682 555 

2. 	Director (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaràtti - 682 555 

Respondents 

Applicant 

3. 	Director of Panchayath 
[)epartment of Panchayath 
A dm in i strati on of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
igricuItural Department, Kalpeni 
Kunnarnkulam House 
Kalpeni Island 
Union Territory of Lakshadweep 

2 
	

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyarnrnava I-louse 
Kalpeni Island 
Union Territory of Lakshadweep 



	

• 3. 	Fareeda Beegum 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Kalpeni 
Pentamveli House 
Kalpei Island 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti —682 555 

Director of Panchayath 
Department of Pane hayath 
Administration of Union Territory of Lakshadweep 
Kavaratti —682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island - 682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr.S.Radhakrishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
Sb. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpen I 

(By Advocate: Mr. Hariraj M.R) 

Versus 

The UJion of India 
RepèWènted by the Secretary to 
Government of India, 
Mihistry of Home Affairs 
New Uelhi - 110001. 

Applicants 

Respondents 

Applicant 



- 

The Administrator 
	

. 

Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep-682 555. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 20 14:- 

ORI)ER 

Hon' ble Mr.iusticë A.K.Basheerg Memberll 

Applicants in this bunch of 94 Original Applications are residents of 

various Islands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on 'casual 

basis for 89 days and re-engaged after a technicalbreak of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Vil lage/Dweep Panchayats and/or 

District Panchayats. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 	....he common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. 'l'herefore the common prayer in all these cases is for 

issue ola direction to the respondents to regularize their services. In the case ola 

few others Who ha,c hen retrcnchcd on comptetion of the period of engagement, 

the prayer is for issue direction to re-engage them. 
IC 
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The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under, the 

Village/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others -' 2005 K/-IC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they v'ere admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it,. the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases' is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the 'following decisions in support of the above 

content ion: - 

Secretary, Slate of Karnataka & Others Vs. Umadevi and Others - 
(2006) 4 SCC 1. 

State of Rajasihan Vs. Dava La! - 2011) 2 SCC 429. 



4 	 -- 

Saiya Prakash and 0/hers Vs. State of i3ihar and Others - 
	

. 

(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - 2008 108CC!. 

R.N.Nanjundappa Vs. T. Thimmiah - (1972) 1 SCC 409. 

Jeemon Vi?. Vs. State of Kerala - 2012 (1) KHC 397. 

State of Kerala Vs. Valsarnina -2012 KLT 294. 

Non-Parichayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 
- 	-- 

Weights & Measures etc. While I applicants in uI. ziiizuii n au 

applicants in OA 301/2013 have been working in the Department of 

Agriculture For the last 17 years right from .January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above OA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only toillustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

 It is beyond controversy that all 	the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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has been going on in the Union Territory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

90s seeking regularization or absorption. We have been informed that. 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently  been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public, employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitments and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millins seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

the intervention of the orders of the Court/Tribunals, directed that the 

question of regularization of the services of such irregularly appointed 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the cases in S. V.Narayanappa - AIR 1967 SQ 1071: 

1?.A'.Nanjundappa (1972) I SCC 409 & B.N.Nagarajan - (1979) 4 SCC 

507 - as a one time measue. 



10.. A three judge Bench of the 'Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

in Harminder Kaur - (2010) 1 SCC (L&S) 202, the Apex Court had 

held thus:- 

Long service by itself may not be a ground for directing 
regularization. Regularization is not a mode of appointi'nenl. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made jr not scrupulously following the conditions precedent 
/aid down in the statutory rules, as also the constitutional 
scheme, it is imperative that the same must be done within the 
Jur corners of the delegated power by the authority 
concerned." 

In the above case (Harminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court he.d that initial appointments of the appellants were made in gross 

violatioi of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 



•13. In Nanjundappa (Supra),the Apex Court had held thus:- 

"IJ'the appointment itseis in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratflcation or reEularizàtion  is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. RegularizatiOn cannot be said to be a 
mode of recruitment. To accede to • such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules," 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Umadevi (Supra). 

But one disturbing feature that has been noticed in this bunch of 

cases is that 	the authorities concerned, be it the Lakshadweep 

Administration or the Village (Dweep) Pandhayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularize the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. it is true that the Administration or Panchayats may not, require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration onits own by utilizing the funds available with it. 

The Admini strati on  or Village (Dweep) Panchãyats have not come out with 
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any data as regards the actual requirement of employees in various 

departmeits under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctioned ? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

in one scheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such posts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

In the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and the Lakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Union of India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distributipn of the drinking water 
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to the local residents of Agathi Island were initially undertaken by the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the 

Society used to manage the Scheme. Later, Island Councils were brought 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council of Agathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(D.weep) Panchayat. The casual labourers who had approached this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopi the Department of Personnel & Training Casual 
Labourer •(Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
temporary status to casual labourers as per the parameters of the 
sche/e. 

The first respondent, i.e. the Union of india in the Ministry of 
Personnel, Public Grievances and Pension would ensure that 
appropriate legal and technical formalities are completed and the 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Pancha pats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchapats in respect of at least two third of 
thc,rgular vacancies in Group D which would be kept reserved for 
tI'e rgularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
serice of the Panchayats on the date of issue 0/these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits without considering them/or the grant a/temporary 
status if eligible as per the scheme. 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



Tribunal in Original ApplicationsNO.1297 & 218 of 1998 had rejected an  

identical relief claimed by sorrie other casual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both ihese O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Governmenl body, namely 
th Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
wiihout proper ,  authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certUicates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of UT. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctioned by the administration and that would make all 
the dfjerence. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommoçlaied 
these. people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayai 
authorities considered it expedient to give employment to them. It 
probably might have offrred some succor by way of daily rated 
wages to the unemployed local persons................... 

Neither the Panchayai authorities (respondents 4 and 5) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As matters stand, the Administration of U T of Lkshadweep 
has no accountability as far as the matter of' regularization of the 
applicants are concerned. The anxiety of the U. T Administration to 
prevent misapplication of' funds granted to the Village/District 
Panchayat for developmental purposes towards expenditure on 
account of. wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and QA 

No.571/1998 were also dismissed by a common order following the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P.No,35164/2001. 



After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporar,v Status & Regularizalion) Scheme 1993 and prescribe it 
prospectively to the Panc'hayals for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not j2ill within the jurisdictidn of the 
Tribunal. Further direction given to the Panchüyat that no casual 
workers would be retrencheci on the/ace of availability of work/ails :  
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented bytheir Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the orders of appointments were cancelled by the successor Committee 

in office of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, the Chairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Mura!eedharan, and 

contended in the written statrnent, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March .7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to varipus clauses contained in the above notification 

in support of the argument that the Panchayats are vested with the right 

and authority to "hire and fire" employees. However, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experiene. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing. Counsel for the Administratipn himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have invited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V,Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid", it is 

for the Panchayat to execute the various works like 	•road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



development works, primary educatidn, health and sanitary scheme etc. 

For this purpose, the Panchayats  can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994.   The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this context. 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counseL as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan who appears for the applicants in OA 394/2013 

has raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

proteëtion under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by another set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between 5 to 10 years. There are only very few who have 

been working for 2-3 years or less. Most of them are still continuing on the 

basis of interim orders pssed in these cases. 



30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed: 
119. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterina,y units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have. 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Court/Tribunal), (b) the qualifications prescribed in some cases, (c) 
the specialized nature of the job, which cannot be performed by all; 

the consolidated amount payable to some instead of wages on 
per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 4" June, 2013 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the serving casual labourers should be 
identified and grouped as under 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other specialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of service. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MQNREGS 
for short), but not those who come within (a) or (b) above. 

N 
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Those who come under the MGNRGS scheme 

Those who are mere casual lab ourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (ward wise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to càte gory (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS could be disengaged 
as in their case the scheme itself was affording employment for a 
ppriod of a minimum of 100 days, which: would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and hereagain, fter giving them a notice of two 
weeks before disengagement. 	 ,. 	 .. 

13.. 	In respect of (c), if the scheme under which the casual 
labourers have been engaged pro vides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

14. 	In respect of (b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No ; . 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be lTl), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the .threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this buiich of 

cases. It appears that the Administration has also sought to rely on the 
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judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/20 12 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 days' 

employment in a year to maximum number of people. 

32. The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticed already that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular, selection process. . In our view, the 

Administration has been largely responsible for the prevailing unfortunate 

scenario; It may be true that the Administration or .Panchayats ,in their 

anxiety togive some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. l3ecause or me 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These, people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

1-lowever, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room for any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years. 

33. But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

e(ivally pitiable. These employees, in our view, are entitled to get the 
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benefit of relaxation in age and other essential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by ,  the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extrmely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

empLoyees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees, who have 'been toiling 

for years together on casual basis, with utmost compassion, and give'.thern' 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment.  

Original Application Nos. 212, 266, 268 1  2991  325, 347, 354, 366 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed, of with abovó 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances.. These Original Applications 

are, therefore, dismissed. 

The interim ordeis in force as on today shall remain extended till 

April4,2014. I 	 . 
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